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AGENDA 

1. Review of arrangements for supply of institutional 

credit to rural sector. 

2. Review of progress in flow of institutional credit 

for poverty alleviation programmes. 

3. Review of operation of Lead Bank Scheme. 

4. Consideration of measures necessary for improving 

recovery position of agricultural advances. 

5. Focus on North Eastern Region in respect of 

Agricultural Growth : Seventh Five Year Plan: 

Action Needed, 

ii, /\ny other matter with the permission of the 

Chair. 
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The Reserve Bank of India appoints a High Level 

Standing Committee to review the flow of illstitutional 

credit for rural sector and other related matters and to 

suggest measures for i~rovinq the credit delivery system 

f"r the greater benefit of farmors, artisans, landl~ss 

labourers and other weaker sections, particularly scheduled 

castes and scheduled tribes. 
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13. Dr. N.S. Randhawa 
Direct'lr General 
Indian Council of Agricul-

tural Research 
Krishi Bhavan 
Rajendra Prasad Road 
NE,'V DEWI 110 001. 

14. Director-in-Charge 
Applic~tion of Science & 

Teehn~loqy to Rural 
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16. Man~ging Direct')r 
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Hauz Khas 
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18. Director 
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19. Shri R.P. Satpute 
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Terms of reference -----------------

Member 

Member 

Member 

Member 

M~rnber 

Member 

Member-Secretary 

The terms of referenco of the Co~nittee will be -

(i) tl) review and <lssess tho! roquirements .)nd aVCillabllity 

of institution_,l credit f,)r ch;ricultlll-" <lnci rural 

developmont; 

(Ii) to id~ntify I)rcrdtion.,l shol"tcrJ:ninq~. \v!dch inhibit 

effective delivery of institutional crpdlt to intended 

••. 4. 
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beneficia:r.ies of v03ri~s progra!T11les and i'lctivities 

and sugqest remedial measures; 

(iii) to examine the progress made in correcting regional 

imbalances in the matter :)f agricultural credit a~1 

related facili.ties and recom;r,end arJpropriate steps 

to improve the position; 

(iv) to suggest measures S!) that cooperotiv€ banks and 

land development banks at stat!:: and distri.ci: levels 

become effective agencies to facilitate the flO'", of 

rural credit; 

(v) to review the progress:)f flow ·,f credit <lnd 

complementary inputs to weakel' sectinns of society 

and recommend measure s to imprCNe the posit ion in 

this behalf; 

(vi) to reco;nnend measurl'!S for improving thC! effectiveness 

~f co-ordinati0n between credit institutions and 

various State Government agent:: ies at 'Jr belo\"l the 

district level including District Rural Development 

Agencies, District Industr~sCentres,development 

blocks, extension services and Governme~t departments 

concerned with agriculture, rural develop~ent and 

small scale and village industries~ 

(vii) to sug~est improvements in needed infrastructural 

support and packages of complementary inputs, 

including technological support. with a view to 

~aking rural credit m0re effective: 

(viii) to identify factors which adversely affect the 

tililely recovery of rurCil credit and 5lH)'Jest ways 

and means of improving recycling of funds 0f 

credit institutions; 

..• 5. 
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(ix) to promote co-ordination at the National and 

State level among credit institutions and other 

agencies concerned with institutional credit for 

agricultural and rural development. 

The Committee may meet at least twice a year. 

The Committee may invite such other persons whose 

participation in any meeting is considered necessary. 

The Secretariat of the Committee will be providod 

by the Rural Planning and Credit Department, Reserve Bank 

of India, Central Office, Bombay. 

R.N. Malhotra 
Governor 



High Level Standing Committee on Rural Credit 

24 January 1986 
. 

Agenda I tern 1 

Review of arrangements for supply of 
institutional credit for rural sec~ 

In the planned process of growth initiated after 

independence, priority has all along been given to the 

upliftment of rural population, a large number of which 

is poor. Emphasis has been laid in the successive Five 

Year Plans on development of agriculture and allied 

activities and total development of the rural sector. 

In pursuance of this broad policy approach, land rc£orffi~ 

and land ceiling legislations were passed which made it 

possible for millions of cu 1 ti vators to have Ql.\'Ilership/ 

occupying rights in land. Provision of increased 

irrigation facilities, emergence of modern techniques of 

cultivation, availability of improved seeds, fertilis~rs, 

etc. have resulted in inducing farmers to undertake larg~r 

investment: 1n agricultur~ than before. The overall irllj;tC!I':':' 

of all these f3ctors has led to tremendous rise in demand 

for credit from institutional agencies. 9uring the first 

three Five Year Plans, co-operatives were the main, if not 

the sale, agencies dispensing credit to the agricultural 

sector, since in terms of their rural base and the infra-

structural facilities enjoyed by them they were recognised 

as most sui table agencies fo,~ the purpose. Ho':'ever, 

progress of co-operative credit failed to keep pace with 

increasing demand for credit leaving large cr~dit gaps. 
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The com.'llerci2l !:),.nks \"hich '!Jere inducted in i'lqricul tuc'.l 

sector particularly after their nationalis~tion undertook 

direct financing of agriculture and also indirect financing 

through primary agricu:'i:1.lr·,l credit societies in areas. of 

weak central co-operative b?nks. ~o~ever, the latter 

experiment did not succeed for various reasons and the 

commerci~l banks were not able to make any commendable 

progress in financing small and m?rginal farmers. Region~l 

Rural Banks then came to be organised to cater to the needs 

of small/marginal farmers, agricul tural L'lbourers and :-ur·"l 

artisans. with a mUlti-agency credit structure the Sixth 

Plan envisaged a higher rate of growth of rural credit and 

aimed at an increase in disbursement of ~gricultur21 credit 

both short-term and term loan through the institutional 

agencies from the base level of ~ 2550 crores in 1979-80 

to ~ 5415 crores by 1984-85. The actual disbursement of 

credit in 1984-85 is reported to be ~ 5810 crores and thus 

the targets set can be said to have been achievp.d. 

2. The Seventh Plan aims at raising food production in 

the country from the current level of 150 million tonnes 

to about 183 million.tonnes by 1989-90. There would be 

major emphasis on dryland farming and cultivation of pulses 

and oilseeds. The Seventh Plan, therefore, envisages a 

much larger credit support at ~ 12570 crores - ~ 8040 crores 

for short-term and ~ 4530 crores term credit in the terminal 

year o A further dimension to this estimation is given by 

the recommpndations of the Committee on Agricultural 

Productivity in Sastern India under the chai~manship of 
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Dr. Sen. In the context of increasing agricultural 

production in Sastern Region, the Corrunittee has made 

a number of reccmmendations which if fully implemented 

win. push up the agricultural credit required in this 

region above ~ 3160 crores under short-term and ~ 1635 

crores under medium-term in the Seventh Plan. 

3. On the non-farm side too the demand for credit 

from village and sm?ll"industries is expected to increase. 

'rhis sector consti tutes an important segment of economy 

in terms of employment, output and exports. The products 

of this sector have been accepted on an increasing scale 

in foreign markets and as ancillary items to large scale 

units in the country. In terms of valu~ production of 

traditional industries is reported to have incre~sed 

from ~ 4447 crores in 1979-80 to ~ 7726 crores in 1984-85 

and exports from Rs 1231 crores to Rs 2208 crores. In terms 

of employment, the number of persons engaged in these 

industries is estimated at • 164.95 lakhs at the end of 

1984-85. The overall output at 1984-85 prices in this 

sect6r is targeted to increase to Rs 11760 crores by the 

terminal year 1989-90 of the 7th Plan, registering an 

annual growth rate of 8.8 per cent. Such a growth calls 

for, inter alia, adequate credi t. The question of impedi

men ts in the Elm·,' of bank finance has been gone in to by 

a Committee set up by the Planning Commission under the 

chairmanship of Shri Khusro and its recommendcttions rlre 

being examined by the Government of Indi~. 
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4. '.rhe rural credit requirements in ::ieven th and subsequent 

Plans are, th~refore, likely to grow faster than hitherto and 

it is necessary that the institution~l cr~dit structure not 

only gears itself to providerur?-l credit as required but is 

also in a position to monitor, supervise and review the flow, 

take corrective steps where necessary and ensure that credit 

flows into priority sectors for generating more prO~lction 

which can help to maintain price stability, increase incomes, 

reduce poverty and provide gainful employment. A review of 

the institutional structure for rural credit at this stage, 

therefore, seems to be most opportune. 

Co-operatives 

5. In the institution2l set up for rural credit ~'e 

co-operatives have the largest spread over the country. 

Data available upto the end of June 1984 in~Hcate that 

there were 92,496 primary agricultural credit societies 

(pacs), 349 district central co-operative banks (ccbs) 

and 29 state co-operative banks (scbs) supplying short

term and medium-term credit and 19 state land development 

banks (sldbs) and 873 primary land developme~t banks (pldbs) 

supplying long-term credit. Annexure I gives financial 

particulars of scbs, ccbs, pacs and sldbs. 

6. The pacs had a total membership of 6.7 crores giving 

an average membership of 720 per society. The borrowing 

membership stood. at 2.3 crores constituting 33.7% of total 

membership. On an average, ther-2fore, a society h-1-": i1 

borrowing membership of 246. .rotal 10nns out: s t2n~1i nq 

amounted to "5 3498 cro:-es \·,hich 9iv~ an i1Vl,:,r2ge locm 

business of ~ 3.8 lakhs per society. ~s m~ny as 5187B 
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societies had worked at profit and 34121 at loss \·,ith 7363 

societies making neither profit nor loss (1983). ~s many 

as 68224 societies had full time paid secretaries which is 

one of the criteria for deciding whether a society is viable. 

The v-Jorking Group on Co-operation in the Fifth Five Year 

Plan had observed that a primary agricultural credit society 

could become viable only if it had a minimum credit business 

of ~ 2 lakhs. This was expected to be achieved by financing 

a grossed cropped area of 2,000 hectares. Further, it was 

expected that when the reorganisation of societies so as to 

make them viable units is completed by amalgamation, the 

total number of pacs which stood at 2.10 lakhs at the end 

of 1963-64 would come down to 90,000 0 Since the number of 

pacs at the end of 1983-84 has come do,-,'I1 to 92496, it can 

be assumed that the number need not be reduced further but 

the existing societies should be strengthened as nearly 40 

per cent of them are working at losses. The CRAFICk~D had 

stressed that in the context of integrated rural development, 

it was impor~ant to transform every reorganised society into 

a single contact point not only for providing all types of 

credit needed by agriculturists and other rural producers 

but also for offering package of services like supplies of 

inputs and marketing of produce. In pursuance of this 

recommendation, Nab~rd had formulated broad guidelines in 

November 1982 for implementing the programme of transfor

mation of about 5000 societies by 1983-84. Till the ~nd 

of June 1985, 4399 pacs in 16 states/union territories were 

selected. The Nabard is yet to report on progress made in 

the transformation. 
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7. The deposits of scbs and ccbs together amounted 

to ~ 6321.4 crores as at the end of June 1994. The 

growth rate of deposits of scbs had declined to 17% 

durin9 1980-81, 13% during 1981-82 anj further to 11% 

during 1982-83. Ho\,·evpr,.it picked up durin'] 1983-84 

and rose to 20.7%. In the case of ccbs, the gro,,·th 

rate in deposits at 14% during 19f31-82 \~r2S much less 

as compared to the grm·.1 th rate of 22'>10 during the 

previous year. Ho,·rever, the jeposi t growth jurin~:l 

1982-83 for ccbs registerd an incr~3se to 15% and 

further to 18.2% juring i 983-84. Co-op,,~r2.ti ve b::mks 

continued to receive refinance fram Nabard in respect 

of their short-term and medium-term agricultural 

loans as well as loans to 22 groups of small-sc~le 

.i.ndt:·st=ies. Refina.ncE' for short-term agr.iCultul-2l 

loans increased from ~ 892: crores in 1981-82 to ~ 1233 

crores in 1984-85. with a view to enabling Nabard to 

grant refinance facili tit',::; ::or short-term purposes to 

co-operative ban~s and rrbs, the Reserve 3ank sanctions 

to the former a general line of credi t \·!hich amounted 

to ~s 1200 cron~s in 1982-83 ;:\nd -':2S r'i.sej to !:'.~ 1300 

cror,~s for 1983-84. It has b·?en contin'..]?::] ct th:,~t 
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Ip.vel for 1984-85 and 1985-86. The NabArd follows the 

disciplines earlier evolved in the Reserve 3nnk of Indin 

in sanctioning limits to co-operative banks. The refinance 

facility is not provided if the central co-operative bAnk 

has adequate resources to meet its realistic lending 

progra~me. Again, credit limit is not sanctioned if ? 

central co-operative bank's overdues exceed 60 per cent. 

Thus, during 1984-85, 26 central co-operative banks were 

not sanctioned credit limits on account of their having 

adequate resources and 49 central co-operative banks were 

not sanctioned credit limits on account of overdues 

exceeding 60 per cent. Further, from the year 1985-86, 

state co-operative banks and central co-operative banks 

are required to involve a minimum of 25 per cent and 40 

per cent respectively, of their internal lendable 

resources in short-term agricultural loans. But if a 

bank is not in a position to do so, a period of 3 to 5 

years will be given to reach the level in a phased 

programme. In the case of regional rural banks, a minimum 

involvement of 15 to 30 per cent has been prescribed by 

the N abard. 
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8. The table below shows st<'l.tewise number of \-.leak 

central co-operative banks under rehabilitation during 

last 4 years: 

Sr. Name of the St<'lte Total Weak CCBs as on No.of cess 
No. No. _~-..::3:;..;0;;......;J~u-=,,;;n..;;e_~~_~~ wh i ch 

1981 1982 1983 1984 reached cut 
off date 

--- ------------------ -----
1. Andhra Pradesh 

2. Assam 

3. Bihar 

4. G1!Jjarat 

5. Haryana 

6. Himachal Pradesh 

7. Jammu & Kashmir 

8. Karnataka 

9. Kerala 

10. Madhya Pradesh 

11. Maharashtra 

12. Orissa 

13. Punjab 

14. Rajasthan 

15. Tamil N adu 

16. Uttar Pradesh 

17. west aengal 

27 

1 

34 

18 

13 

2 

3 

19 

12 

45 

28 

17 

15 

25 

17 

56 

17 

9 

27 

8 

1 

1 

3 

11 

13 

12 

1 

7 

3 

1 

27 

8 

5 10( 5) 10 

28 33(27) 33 

8 7 6 

1 1 1 

1 1(1) 1 

3 3(3) 3 

11 12(6) 14 

10 8(4) 9 

8 7 7 

7 5(3) 6 

5 6 (3) 7 

4 2 5 

19 26(16) 28 

8 13 (12) 13 

at end of 
1984~ 

4 

27 

1 

3 

6 

5 

5 

5 

1 

6 

----------------------------------
349 127 118 134(80) 143 63 
----------------------------------

The figures of 1983 have been repeated for 1984 in 
respect of Bihar and West Bengal. 

, Banks which have been under rehabilitation prGgramme 
for more than five years (from the date of its first 
inclusion in the 'list of weak banks' or from 30-6-1977 
whichever is later) are considered to have reached cut
off date. 

Figures ... :i thin bracket indicate the banks which had been 
approved by the Government of India for assist2nce under 
the Central Sector Plan Scheme (since discontinued from 
1st April 1980). 
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Apart from Assam where there is only 1 ccb, Kerala 

and Orissa were the only states where not a single ccb 

was weak. On the other hand, almost all ccbs in 3ihar 

and a compa.r~vely large number in Andhra' Pradesh.1 

Rarnataka,: Vtt~r_Prad~s~ and west Beng~l were weak. The 

,cbs 1n Assam, Chandigarh (for union territory), Delhi, 

Manipur, Meghalaya, Nagaland, Pondicherry and Tripura 

where there are no ccbs nre a Iso we2k. 'The rehabili tation 

programme is being pur~ued with them. 

9. The long-term credit disbursed by sldbs during 1983-84 

was of the order of lis 439 crores and the loans outstanding 

as on 30 June 1984 stood ~t ~.2236 crores. The lending 

progrcmme for the financial year 1984-85 was fixed at DS 550 

crores comprising ~ 452 crores under N2bard aided schemes 

and ~ 98 crores unier ordinary lenjinu programmes. An 

important feature of the lending activities of sldbs is that 

a major portion of the lOnns granted by them is for the 

purpose of minor irrigation, folloHed by loans for plantation/ 

horticulture and farm mechanisation. Of the total refinance 

assistance at ~ 3631 crores from Nabard availed of by sldbs 

upto 30 June 1985, the finance for minor irrigation accounted 

for 66 per cent of the tot~l. Six sldbs have been identified 

as '\-.Teak' banks and are under rehabili tation which incluep, 

inter alia,blocking of chronic overdues and their recovery 

over a period of 5 years. Shortfall in cash recoveries every 

year in the blocked accounts is to b,~ made good by the 

concerned State Governments but State Governments of 3ihar 

and M~jhya Prajesh h~ve f~iled to meet their commitments. 
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10. In the las t few ye<'lrs managemen t of many scbs, ccbs, 

pacs and sldbs had been superseded. Available information 

indicates that 9 state co-oper<'ltive banks i'md 5 sldbs have 

nominated boards. Similarly, 117 out of 276 central 

co-operative banks in 12 States, have nominated boards/ 

administrators. It is further observed th2t 16 out of 22 

scbs ~nd 10 out of 13 sldbs have government officers as 

chief executives. As many as 79 out of 151 ccbs have 

government officers as chief executives. 

Commercial Banks 

11. There are 28 banks in the public sector accounting 

for over 90 per cent of banking business and 52 private 

sector banks including 21 foreign banks accounting for the 

rest. All of them excluding foreign banks are involved 

in giving rural credi t. This has become pos sible through 

implementation of policies requiring them to play active 

role in rural areas. Firstly, there has been a rapid 

expansion of branches bringing all-India average population 

per branch in rural and semi-urb2n areas to 16,300. Secondly 

targets have been fixed for commercial banks for financing 

priority sectors such as agriculture and small-scale industry. 

Thirdly, they have been given guidelines for financing rural 

sector. which include concessions in regard to margin, 

security and rate of interest and their procedures such <'IS 

application forms, execution of loan documents etc. have 

been simplified. 

12. The process of expanding ban~ing infrastructur2 was 

vigorously pursued after the nationalisation of 14 major 
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commercial banks in July 1969. 'rhe twin objectives of the 

branch expansion progr~mme are improving banking facilities 

in the rural/semi-urban areas and reducing inter-regional 

and inter-state disparities in banking development. The 

aim of branch licensing policy during the Sixth Plan period 

was to achieve a coverage of 17000 population (1981 Census) 

per bank office in the rural and semi-urban areas of each 

district. The total number of bank branches incre~sed to 

513B5 by Jun~ 1985, the number of rural branches went up 

to 30177 i.e. 5~1o of total and the average population covered 

came down to 15,400. Inter-regional disparities in banking 

facilities have also been reduced substantially. For instance, 

in Assam where the population per bank office was 35000 in 

June 1982 came down to 25000 by the end-February 1985. In 

Bihar the population" coverage came do~~ from 25000 to 19000. 

During the Seventh Plan period the emphasis will be on 

consolidation of offices but at the same time filling in 

spatial gaps. 

13. Commercial banks are required to finance priority 

sectors upto 40 per cent of their net bank credit. All 

the banks have reached this percentage by September 1985 
(vide Annexure II). 

and the national average is 42.1 per centi The banks have 

to comply following other stipulations: 

(a) Attain a level of 16 per cent of total advances 

for direct finance to agriculture by March 1987. 

(b) Attain a credit-deposit ratio of 60 per cent in 

rural and semi-urban branches separately. 

(c) Attain a level of 25 per cent of priority sector 

credit or 10 per cent of total bank credit in 
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respect of weaker sections which include small and 

marginal farmers, tenant cultivators, share-

croppers, agricultural l<'lbourers, artisans, scheduled 

castes and scheduled tribes and beneficiaries of 

speci?l programmes like Integr~ted Rural Developm~nt 

programme. 

14. Advances to agriculture have gone up sharply from 

Rs 188 crorGS in June 1969 to p$ 7,983 crores at the end of 

September 1985 0 A break-up of agricultural advances into 

direct and indirect at the end of September 1985 is given 

below: 

Direct finance 

Indirect finance 

Total . . 

(Nooof a/cs. in lakhs) 

(Amount in ~o crores) 

No.of gale-nee Percent 
Accounts outstanding 

141.64 6,647 83.00 

9 0 72 1;336 17.00 
------- ----- ------

151.36 7,; 983 100 0 00 
------- ----- ------------- ----- ------

Direct finance to agriculture which includes short-term 

production loans, medium/long-term loans for development 

and loans for allied activities, constituted 83% of total 

agricultural advances and 14.7 per cent of net bank credit. 

Injirect finance includes lo~ns for distribution of fertilisers 

anj ~ther inputs, loans to electricity boards, for irri~2tion 

of wells, and loans for construction of market-yards 'In,1~:(h1ownS. 

Medium and long-term lo~ns constituted over 50 per cent of 

total direct agricult'L~r"l loans as on 30.6.19R4. Purpc':-;'~"'ise 

of tr,'l.ctors and 2gric'cllt~lr'11 irnpl .. "rnents 2ln~i rtli1chinery lt 51% 
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of total term 102ns constitute the most important single 

purpose. Since ~abi 1983-4, the b~nks h~ve been speci-

fically advised by the R31 to incre2.se their crop lo?ns 

partic11I?rly in arec=1S where the co-operati ve credi t 

structure is "Teak. Further recogni sing the need for 

increasing production of rice, they have been asked to pay 

special attention to financing rice production programme 

in Eastern Region. They have been also advised to increase 

the flow of their credit for cultivation of pulses and 

oilseeds. 

15. Commercial banks' advances to weaker sections are 

required to constitute 1~1o of net bank credit. One of the 

main segments of weaker sections is small and marginal 

farmers. The advances to weaker sections amounted to 

~ 4343 crores and constituted 9.6 per cent of net bank 

credit at the end of September 1985. Out of total advances 
31 

of ~ 3892 crores to weaker sections as oni December 1984, 

small and marginal farmers accounted for ~ 2406 crores 

constituting 62 per cent of the total advances to weaker 

sections. 

16. The all-India credit deDosit ratio of rural branches 

of commercial banks at the end of June 1984 was 62.5~ but 

Statewise the ratio was below 4010 in rural branches of 

9 statesjUnion Territories. Apart from X~XS~ the District 

Level Consultative Committees and State Level 3ankers' 

Committees which are seized of the p~oblem of increasing 

credit deposit ratio, T2sk Forces comprising senior of~icia13 

of corrunercial banks and State Govern:nents have been consti-

tuted in ]ihar and ~est Bengal to specific~lly look into 
the problem. 
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17. Important measur~s token to simplify the procedures 

of sanctioning loans to priority sectors include adoption 

of simple loan applicC'tion forms in regional languages, 

nil margin or no security other than charge on the asset 

cre~ted out of loan for loans upto ~ 5000 ~nd disposal of 

loan application within a fortnight. 

18. The massive expansion in banks' branches have brought 

in its wake certain attendant problems affecting operational 

efficiency. 3anks have been facing difficulties in recruit

ing, training and placement of staff. There is also paucity 

of experienced staff with requisite skill and expertise. 

The banks have therefore been finding it difficult to 

effectively function. 'rhe RBI has advised banks that t~,ere 

should be at least one Agricultural Field Officer (AFO) 

qualified or trained in agricultural finance ~t each rural 

branch. The available data show that roughly one-third of 

the rural branches of commercial banks have an Agricultural 

Field Officer. 

Regional Rural Banks 

19. Regional Rural Banks (RRBs) are the outcome of the 

recommendations of a Working Group (Shri M.Narasimham 

Chairman) appointed by Government of India in 1975 to review 

the flow of institutional credit specially to the weaker 

sections of the rural community. Taking note of the defi

ciencies in the working of the co-operative cr€dit structure 

and the commercial banks, RRBs were conceived by the Group 

as a viable new credit .",gency which would combine. the 

local feel of rural problems found in co-operatives with 

business organisation, ability to mobilise depo~its and 
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modernised outlook of commercial banks. 'fhe major 

objective of the RRBs is to provide credit facilities 

to small and marginal furmers, agricultural labourers, 

artisans and s.'1all entrepreneurs to enable them to be 

effective partners in the development of agriculture, 

trade, commerce and industry in rural areas. 

20. All RRBs except four have been sponso=ed by public 

sector banks; one RR9 has been sponsored by the U.P.St2te 

Co-operative Bank Ltd. and three by non-nationalised 

commercial banks. Each RRB has paid-up share capital of 

~ 25 lakhs contributed by the Government of In3ia, the 

concerned State Government and the sponsor bank in the 

proportion of 50, 15 ."'nd 35 per cent respectively. The 

sponsor b?nks are required to provide managerial and 

financial assistance to the RRBs for the first five ye~rs 

and the chairman of the Board of Directors consi~tinG of 

8 directors is an officer of the sponsor b~nk appointed 

by the Government of India o The Centra.l Government 

nominates 3 directors; State Government nominates 

2 directors while the sponsor bank nominates 3 directors. 

Out of 3 directors nominated by the Governmen t of In::Ha, 

one director is an officer from RBI and anoth(~r officer 

from NA3AF.D. 

21. Certain cC)nce!:)~:dons have been extE'IdeJ to the i~!~J!~ 

similar to those enjoyed by co-operative b~nks such as 

lO',,'er level of liquiJity requirement at 3 per c.~nt C:1:-:h 

reserve and 25'10 <1S lLluid assets of liabilitit.''- as :1O,linst 

9'~ 2nd 37% respectively in case of commerci:".l ~~.'inks; 

permis::;ion to pay in tf'rest at 1f2>10 more on jt~;)("I!~i ts 'vi til 
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not 
maturit~exceeding 3 years; refinance from N~bard upto 

5~1o of outstanding eligible loans at 3% below the Bank 

Rate; 30 to 35% of outst;:mding loans as refinance from 

sponsor bank at concessional rate of 8.5 per cent; and 

payment of interest by sponsor banks to rrbs on current 

account balances maintained with former at ¥~Io below 

their borrowing rate. RRBs are also exempted from income-

tax. 

22. Since 2 October 1975 when the first 5 RRBs were set 

up there has been a sUbstantial expansion in the number 

of RRBs. At the end of November 1985, there were 187 RRBs 

covering 332 districts in the country. The largest number 

of RRBs (39) have been set up in Uttar Pradesh followed by 

23 in Madhya Pradesh, 22 in 3ihar, 14 each in Rajasthan, 

and Andhra Pradesh, 13 in Karnataka and 9 each in Gujarat, 

Maharashtra, Orissa and Nest Bengal. It may also be 

mentioned that out of 115 districts with tribal population 

in the country as many as 89 districts have been covered 

by RRBs. Normally a RR3 covers one district but in certain 

cases the coverage has been extended to more than one 

district to ensure viable operations. The number of branches 

of RRBs have risen from 11 in 1975 to about 12,000 at the 

end of :"June. 1985. Most of these branches (90"10) have been 

opened at hitherto un banked rural centres. The average 

number of branches per RRB works out to 65 and average 

number of branches per district is 37. 

23. The deposits of RRBs aggregated ~ 982 crores at the 

end of March 1985. The RRBs had 137.98 lakh deposit 
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accounts giving an average of ~ 712 per account. The 

average de-~)'1si t of a RRB is ~ 537 lC'lkhs and the average 

deposit of a RRB branch is ~ 8.26 lakhs. Adv~nces of RRBs 

aggregated ~ 1143 crores at the end of March 1985 under 

60.79 lakh borrowal accounts. A purposewise break-up of 

the advances of RF.9s is given below: 

Category purpose 

i) Short-term 
(crop loans) 

ii) Agricultural Term Loans 

iii) Allied agricultural 
activities 

iv) Rural artisans/village 
and cottage industries 

v) Retail trade, small 
business and self
employment 

vi} Ccnsullipticn lca~s 

vii) Others 

viii) Indirect advances 

Loans and 
Cldvances at 
the end of 
March 1985 

198.91 

271.49 

202.69 

66.30 

282.56 

7.91 

81.72 

31.53 
-------
1143.11 
======= 

(Ps in crores) 

Percentage 
to total 
loans and 
advances 

17.40 

23.75 

17.73 

5.80 

24.72 

0,,69 

7.15 

2.76 
------
100.00 
====== 

RRBs have extended about 6~1o of their advances to the 

agricultural sector. The average size of the loan is 

~ 1880 per borrowal account. statewise average"was the 

lowest at Rs 1476 per account in lI'Jest 3en]al follOl,rej by 

Orissa at 1490 per account. The R~9s in under-developed 

states mainly in North-Eastern States and Eastern ~tC'ltes 

comprising of 3ihar, ~"est Bengal and Orissa including 
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Eastern V.P o , besides M.P., Rajasthan and Jammu & Kashmir 

h~ve accountpd for 64% of the total outstanding advances. 

Out of ~ 3080 crores disbursed to IRDP benefi~iaries 

during the Sixtr Plan, the share of R;\.Bs \\'as roughly 33:~o 

24. The total outst~ndings under the limits sanctioned 

by NAa.~D to the RRBs at the end of December 1984 aggregated 

q~ 459.37 crores Rnd constituted 42.5% of the total out

standing advances of RRBs. The NABA~D was sanctioning to 

RR3s composite limits which inclu.~e medium-term loans till 

the end of 1983-84 0 Separate medium-term limits are now 

s~nctioned to the RR3s by ~l;'B;'RD \\'hich are in existence 

for more than 5 years. T~e limits so senctioned for 1984-5 

ag]regated !" 41 cro.res (non-schematic) '~'hile the short-term 

limits sanctionej to RRBs aggregated ~ 202 crores. 

25. A majority of RR3s has been working at 2 loss. At 

the end of December 1984 out of 173 ~R3s, as many as 130 

RR3s "Jer'~ ,.".orking at loss. 'rhe accumulnted losses of 49 

R~3s had eaten up thc~r entire share capital (~ 25 la~hs 

each) and had dlso eroded deposits for amounts v2rying from 

R.~ 1 lakh to Rs 113 lakhs and in the case of another 30 RRBs 

half of their share capital was eroded. The 30vernment of 

In::Ha has set UD a High Level Working Group un~er the 

chairmanship of an Additional Secr~tary (Banking) to consider 

all aspects of the working of RR3s including their financial 

viability. The group is expected to submit its re~ort soon. 
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26. 'fhe mUlti-agency institutional system consisting of 

commercial b3nks, co-operative banks and regional rural 

bdnks for provijing credit for rural development has not 

only developed out o~ ~ompulsions t~ meet the needs as 

they arose from time to time but has been designed in the 

form it exists by the crejit policy makers as the most 

appropriate to suit the rural conditions in our country. 

The system has, no doubt, its weaknesses but it has its 

strengths also. The we3knesses may be summarised as l?ck 

of attitudinal approach to rural conditions on the part 

of commercial banks, not so stron:;r democratic character 

of co-operatives coupled with absence of selfless workers 

and cUlmination of weaknesses of both commercial banks and 

co-operatives in regional rural banks. The result has been 

that commercial b~nks have tended to serve the needs of 

agricultural investment such as purchase of tractors, minor 

irrigation and so on. The co-operative banks have been 

rijden \"i th overdues a fTl3j 0= po:--t':'on of which has been 

considered as wilful default. They have also become the 

arena for testing poli tical strength ,,!hen one looks at the 

way the elections to the boards of directors \-,herever they 

exist are fou0ht. The r 0 gional rural banks continue to be 

the appendages of commercial banks but without the latter's 

full involvement. f\t the same time, all these in~titutiC)n.s 

have come to st~bilise themselves in rural are~s ~nd h~ve 

bcpn accepted b~' the;n if ont~ C0n~i,i"1-s the arnOLl:1t of jenosits 

that h2ve been flowing in Jesoite c~iOnetitive ('lvenues 

available in the r':)r:n of non-b.::.nki!hJ institution~, non-
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financial institutions and private tr~de ofFering them 

lucrative terms. 

27. The second aspect which needs to be kept in view 

is that the system of credit planning, monitoring and 

supervision under Lead 3ank ~ch·~me as explained in the 

subsequent Agenda note hAS been playing ~ very useful 

role in ensuring th?t various proposals of rural ~evelODm~nt 

receive credit supDort. The f~ct that an~ual action plans 

for 433 districts are prepared at the comrncncement of the 

year with a co-ordinated effort on the part of banks, 

other financi21 institutions, government ?gcncies and non

offici~ls and put into operation and also th~t the 

achievements are not far off the mark from targets except 

where major changes have occurre"d in developmental 

programmes or strength of the in~ti tutlons h2' s suddenly 

gone d.m-ffi (as in the co-operatives)," is itself an indication 

of strength for the banking system. 

28. Thirdly banr.s are only an instrument of change and 

have to be appropriately made use.of. Unless the deve

lopmental plans are prepared for districts and blocks with 

specified targets, infrastructure facilities made available, 

backward and forward linkages in the form of availability 

of inputs, marketing, processing and storage arrangements 

where necessary are provided, credit support by itself 

cannot induce CUltivators and artis~ns to borrow and increase 

production. These efforr.s have to be further support8d by 

making 2vaila~le technical knowledge, market expertise, etc. 

through large scale extension efforts. The benefit of 
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research carried out in the Agricultural Universities, 

rese~rch laboratories and similarly placed institutions 

has to be effectively transferred to the field, to.bring 

about not only an increase in production but to change 

its quality to serve domestic market and also sell 

competitively in foreign markets o 

29. There is, however, no doubt that the efforts as 

envisaged above on the part of Government and other 

agencies have to be matched by organisational strength 

on the part of credit institutions. The availability of 

short-term agricultural credit, for instance, is suffering 

because the commercial banking structure as it exists and 

... Ii th its high cost is not organisationally sui ted to 

provide this credit o The co-operative structure which 

must share a major part of this credit is languishing 1n 

many States. Urgent attention will have to be paid by 

all concerned to developing the strength of co-operative 

structure to meet the short-term agricultur2l credit 

requirements. 

30. The Committee may kindly consider the strength 

and weaknesses of banking structures in relation to 

their role in rural development and offer guidance for 

further policy formulations. 
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High Level Standing Committee on 
Rurgl Credit - 24 January 1286 

Agenda Item~ 

Review of progress in flow of 
institutional credit for poverty 
alleviation prQ.9,ramlnes 

With a view to mitigating the incidence of poverty 

particularly in the rural areas of the country the 

Government of India has introduced, apart from normal 

programmes of developing agriculture and small scale 

industry, special programmes like Integrated Rural 

Developnent flrogramrre, Self Employment Scheme for Educated 

Unemployed Youth, etc. In this cor.nection the Seventh 

Plan document states as under: 

...... While the present strategy of direct 
attack on poverty ~hrough specific poverty 
alleviation prograrr~es is justified on account 
of insufficient percolation of benefits to the 
poor from overall economic growth, it should be 
appreciated that the strategy of direct 
attack on poverty Cannot be sustained and 
would not yield the desired results, if the 
overall growth of the economy itself is 
slow and the benefits of such growth are 
inequitably distributed. For one thing, 
~~e resources and the capabilities needed 
for running such programmes cannot be 
generated in the system unless the 
economy itself is buoyant and there is a 
sustained increase in oucput. ~econdly, 
the c.enlanc for goods and services proouced 
by the poorer household enterprises 
rises significantly in response to the 
overall increase in incomes in the country 
so that the vLability of these household 
enterprises depends critically on the 
sustained increase in national incon~. 
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Further, it is necessary to ensure that 
the pattern of overall economic growth 
itself 1s such as to generate adequate 
incomes for the poorer sections through 
its greater impact on employment 
generation and on the development of the 
less developed regions. The programmes for 
poverty alleviation should thus be regarded 
as supplementing the basic plan for overall 
economic growth, in terms of generating 
productive assets and skills as well as 
incomes for the poor". (Page - 50 -
Para 2.1 - Seventh Five Year Plan Vol. II). 

Integrated Rural 
Deyelopment ~roQr~ 

2. A major proyramme of poverty alleviation in rural 

areas is the Integrated k{ural Development ~rogramme 

wnich was launched in 1978-79 initially in 2300 

selected blocks in the country. It ..... as extended to 

all 5011 blocks from 2 October 1960. The programrr;e 

aims at helping families below poverty line and 

identified for receiving tinancial support to rise 

above the pov~rty line by enabling them to acquire 

productive assets with institutional credit aod 

subsidy SO that additional income can be generated for 

the family. During the Sixth .Plan period, 15 million 

rural families (~ 600 families per block per year) 

were sought to be nelped unaer this programme. 

Allocation of funds towarcs subsidy by the Government 

(Centre and ::.:Itates cn a 5;) : 50 basis) was estimated 

at about ~.15JO crores for the Sixth Plan period. 

This was to be Il",atcr,ed, .uy institutional credit, 

the quantum of which was estimated at about fL.3000 erores 

over the 5 year period l~.600 crores per year). 
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Year 

- 1. 

1960-81 

1981-82 

1982-83 

1983-84 

1964-85 

l'otal 
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Other salient features of the programme are 

liU 

3. 

Income from all sources of the family to be 
assisted should not exceed ~.3500 per annum. 

Atleast 200 of the 600 beneficiaries in each 
block should be given assistance for taking up 
activities under industry and tertiary sector. 

~ot less than 3070 of beneficiaries should belong 
to scheduled castes and scheduled tribes and 
at least 30~ of assistance (loan and subsidy) 
should be received by them. 

While normally subsidy would be equal to 2~ 
of outlay it could increase to 5~fo for Scheduled 
Tribe beneficiaries and the ceilings on 
subsidy amount per family would be ~.3000 for 
small farmers, maryiodl farmers, agricultural 
labourers, etc., R:.;.4000 in 1.Jr', ... r' areas and 
~.5000 for scheduled tribes. 

The following table shows the progress rr.ace under 

the PrograMr.e curing Sixth Plan period: 

(Amounts in crores of rupees) 
No.of beneficia- No.of benefi- Subsidy l'erm 
ries to be ciaries Allocation Utilisation Credit 
assisted {~ 600 act~ally provided 
per block (in assisted 
million) lin million) ~. R::.. IC. , 

2. 3. 4. 5. 6. 

3.0 2.72 300.66 158.64 269.05 

3.0 2.71 250.55 264.65 467.59 

3~0 3.46 400.88 359.59 713.98 

3.0 3.69 407.36 406.09 773.51 

3.0 3.98 407.36 472.20 857.48 

15.0 16.56 1766.81 1661.17 3101.61 

(Source : ~eventh Five Year Plan Document) 
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It will be seen that actual achievements in terms of 

number of families and disbursement of subsidy and credit 

are a little more than the relative targets. The 

share of cOmJI,ercial banks, ~s and co-operatives 

in the total credit provided was roughly 4~~, 33~ and 

18 % respectively. 

Finoings of field 
level stuoies 

4. While the overall targets of the pro~ran~e have 

been achieved as indicated above, lPajor variations 

including its misuse have been reported in varicu~ areas. 

Thus, there have been reports that nany beneficiaries 

that is, those above the poverty line including affluent 

sections have been given the benefits, inadequate loans 

have been sanctioned; terms and conditions do not 

fellow the norms prescribed by i~A.bI-\f\D in relaticr. to 

ge-sta tion per ied and total period of loan; there 

have been delays in sancticn and disoursement of 

loans and subsidy amounts; a.ssets have not been 

acquired; and at tirres with the connivance of 

authorities there have been large defaults l..ll 

repayrrent of loans. In the context of such compla_ints 

a.nd a-s a part of monitoring the progralllJl:e, the 

Res=-rve Bank, NAbAID, the 1->lannin9 Commissic,n and 

a few other institutions and banks have carried out 

saD1ple st.ud,ies of the programne. Their important 

f ino.1n95 are sWnlllarised in the table 9iven at Almexure I 

to uds note. briefly, the £0110win9 major deficiencies 

were noticed. 

. .. . 5/_ 
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RBI Study 

5. (1) About 15 per cent of families ~hich had received 

assistance were already above poverty line; (if) block 

plans for IRDP were not prepared satisfactorily by 

uHDAs; (iii) field level staff both in the block and 

district administration was inaoequate; (iv) co-oraination 

was lacking between urtDAs and district offices of 

departments of agriculture and animal husbandry and 

also electricity board; (v) infrastructural facilities 

and linkages were not acequate; and (vi) investments 

were not viable. Despite the£e shortcoffiings 50 per cent 

of families were able to increase their annual incomes 

and 17 per cent ... ,ere able to .cross.' the poverty line. 

NABARD 

6. (i) Low per-capita loan .. :lO. subsidy was not 

adequate to raise econ~c status of assisted families; 

(ii) there was inadequate staff with banks for 

supervision of loans; tiii) infrastructural support 

for limP activi ties was iI:la.dequate:1 and (iv) assets 

supplied to beneficiaries "'ere of poor quality. 

Nore than 43 per cent of beneficiaries were irregular 

in repayment of loan aoa 17 per cent had not repaid 

their lean instalments. About 2.2 per cent of assisteci 

families were able tel cres.s the poverty line. 

• ••• 6 /-
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Planning COrtlnission 

7. (1) DRDAs did not have requisite capability for 

planning ana formulation of viable schemes; (ii) technical 

staff functioned under their respective Hline" 

departments and inter-departmental co-ordination was 

unsatisfactory; (iii) undue emphasis was laid on 

provision of credit whereas technical and extension 

aspects were not given adequace attention; liv) several 

defici.encies such as improper identification, impropc;;!r 

selection of schemes, non-availaoility of good qualit) 

assets, lack of marketing facilities, etc •• had 

adversely affected implementation of pro~ramll1e; 

(v) 25.8"~ of beneficiaries ",ere Dot eligible for 

benefi.t5 as their annual family income was already 

above poverty line; (vi) average assistance per 

beneficiary was inaoequate to provide income sufficient 

to cro-ss poverty line; (vii) ti~e involven.ent of 

cooperatives in financing under the programme was not 

satisfactory; and (viii) overdues were high at 50 to 

60 pe.r cent. Wuile 88'>0 families had received 

aodi tional income only 49.4)' were able to cro~-s the 

p-cverty line. 

6. Deficiencies as noticed above are proposed to be 

corrected in the Seventh Plan which states "man~' 

- --~- of ~p appeared to stem from the fact sho·~....c'."'IoL •• ugs 

that a prograrrroe of massive dinlensions, haviog a 

Il,ultiplicity of cl-itical parameters and functionin9 

•••• 7 /-
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in a highly diverse environment, was launched with 

what can be called very little preparation." 

(Para 2.22 - Seventh Five ~ear Plan - Vol. II). In the 

Seventh Plan therefore thrust is to improve on the 

weakness noticed so as to make the programme an effective 

instrument of poverty alleviation. Supplementary 

assistance is to be mace available to those beneficiaries 

who could not cross the povert:y line provided the}' are 

not defaulters and have maintained their assets in 

good use. However, exception will be maoe in case of 

borrowers who are defaulters on account of losses due to 

calamities like flood, drc.ught and fire or who become 

defaulters because banks aid not follow prescribed 

norms of unit cost, number of units, repayment period, 

gestation period, etc. Guidelines for provision of 

supplementary assistance have been issued by the 

Government of India and the keserve bank of India to 

State Governments and banks respectively. A copy o-f 

these guidelines is enclosed to this note as Annexure II. 

The Seventh Plan also envisages that in view of limited. 

credit absorptive capacity of poorest housello~ds 

group-oriented activities thrc.iu.;n co-operatives, 

registered societies, informal groups etc. rray be 

encouraged. 

9. Apart from old beneficiaries who are to be 

assisted new beneficiaries are also to be io~ntified 

and assisted, the aggregate target o~ two together 

being placed at 20 million io ~eveoth ~lan. 

. ... 8/-
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The level of family income for the purpose of defining 

poverty line 1s placed at ~.6400 at 1984 price level 

but families with annual income of ~.4800 or less are 

to be selected for assistaoce and to ensure that 

their income after assistance increases beyond 

~.6400. The Seventh Plan also envisages that in view 

of the linlited credit absorptive capac ity of the 

poorest housenolas~ group-oriented activities through 

co-operatives, registered societies~ informal groups 

etc. may be encouraged so that economies of scale 

inherent in some activities in services sector could be 

fully realised and beneficiaries can also be protected 

from adv~rse operation of market forces. Voluntary 

agencies are to be increasingly invclved in forn.ulation 

ano impl.ement.ation of poverty allev iatiL'o programnes. 

10. Adoption of total household. approach is ano_ther 

aspect of the stra.tegy in Seventh Plan. MC're than one 

scheme is to be extended. to members of same h.ousehold 

so that capacity for abscrption of creait and generation 

of sel£-sus.taining incon;e can become possible. 

11. Within the above broad framework, Que emphasis 

would be given to augmenting product.ivit}" through lRDP 

by taking up lano-based activities such as minor 

irrigation, dry farming~ norticulture and even tarm 

forest.ry. Land distribution uncier laOCi rt:foru.s, 

grant of ownerShip ri9l£ts t.o sharecrol-'pers anc 

.... 9/-
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tenants and develcpn1ent of distributed land through 

NR.t::.t" and RUG~ would be taken up. Activities under 

l~b sector of I~P wi~l be stepped up through 

preparation of realistic project profiles of household 

enterprises and group enterprises" in areas of traoitional 

skills. Sectoral district plan is required to spell out 

,t->rcvision of su~port of bdck .... :aro. and forward linkaC,Jes. 

D istr ict supply ana mdrKeting 50cieties are 1:0 be set. up 

to ensure ~rovision of raw materials and input requirement 

as also marketing facilities. 

12. 'l'he banking sector is to playa major role ~n 

providing credit support to the programr,e to the tune of 

~.4000 crores. Banking infrastructure in the Norti1-

.i::astern Region is to be expand~d and strengUI~neo. 

";ith a view to extenoing credit in all aredS aSJin 

some of these States the programme is carried out 

on the basis of subsidy only to the extent it is available. 

13. A frequent complaint about irrple.mentation of the 

p.:ro:~ i.s that the beneficiaries are e'xploited by 

various i-nte-rmediari.es. With a view to overseeing 

this problem a few step.s have been taken. The banks 

h,ave be:.an aavised by the Reserve tiank that it is necessary 

that o.t-fi.c.ials dealing with the programme should have 

prope·r a.:t.t.it.uae and approach. In the case of brancheS 

whicb are found to be adopting undesirable practices, 

th€r-e should be no hestitation in fixing staff 

accountability and taKing prompt and stringent actic,a • 

• • .10/-
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They have been further advised that rural branches 

should earnark specific dates for disbursement of 

loans under priority sector 50 that borrowers are 

not required to visit the branches again and again. 

The oates are to be fixed after taKing into consideration 

needs and customs, days of local market etc. and all 

branches in an area are to observe same aays for 

disbursement of loans. Senior officers from 

controlling offices of banks have to conduct surprise 

verification of loan disbursements at the branch level. 

14. Another suggestion has been that loan amounts 

may be disbursed to beneficiaries in cash so that 

they can purchase assets of their choice and would 

have the bargaining power vis-a-vis the seller. 

This suggestion has been examined by a Study Group 

set up by the RB I under the Chairmanship of 

Shri H.K. Kaul, Deputy Governor and Chairman, NA~RD 

which, in its interim report, has suggested that 

assistance upto ~.3000 may be provided in cash to 

a beneficiary depending on type of asset to be 

acquired, its availability, assured infrastructure 

faCilities, scope for business etc. This step is 

expected to eliminate the chance of leakages but the 

group has alsO suggested effective follow-up and 

supervision so that the tenaeocy to use the amount 

of llIDP assistance for comsumption ex?enciture of 

••• 11/-
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a pressing nature can be curbed. The proposal is 

recommended to be tried on an experimental basis in a 

few blocks before extending its application to all 

districts. 

Points for consideration 

15. The lim Programme which was a major progranme 

in the Sixth Plan specifically directed towards 

alleviation of rural poverty did not succeed to the desired 

extent as about 60 per cent of those who received 

assistance did not cross the pov~rty line. It is also 

a fact. that beneficiaries included some who we.re already 

above or near the poverty line. but the sample studies 

have also indicated that in a large number of cases 

excluding those where-loans were misutil-ised, there 

was perceptible increase in incomes which could have been 

much mar-e had the implementing agencies takea care to 

ensure that various pre-requisites for success were made 

available. The responsibility for ~rovidin':J the more 

.ilnpQr:tant of these pre-requisi te:s appear to re-st with 

the Gov.e-rnmental agenci.es, for banks are only instrurnen.ts 

0-£ change which have to be used etfectively oy. all 

c~nc.e.rned. This does not mean that banks have no 

resp.o:ns.ibility for failures. There are area.s such as 

timely aod aaequate avail-abl1ityof credit with all 

c onc.es-s.icns imposed keep iog in v iew the needs of the 

target group which have got to be scrupulously taken 

Cdre of by banks. But these cannot be effective unless 

••• 12/-
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necessary infrastructural support is available for 

various activities financed under the programme. 

In the Seventh Plan it is proposed to set up District 

Supply and Marketing Societies to taka care of raw 

materials/input requirements and marketing. However, 

balancing infrastructure at the local level viz., 

communicatioQ/ transport, power, water etc., will have 

to be provtded by the State Governments. Their progress 

in this regard has not kept pace with the coverage of 

beneficia,rj.es under the programme. 

16. For the Seventh Plan period -the outlay ur~er 

IkDP bas been fixed at ~.1869 crores of subsidy and about 

Rs.4000 crores of institutional credit. Howev~r, the 

Ninistry o£ Rural Development seems to be consiceriog 

revision of estimated assis-tance to Ks.9800 crores for 

the eutir-e Seventh Plan period _and subsidy all.ocation, 

Rs.~6_100 crore-s. Reserve Bank had earlier suggested to 

Government of India that the size of the I.HD Prograrnne 

during tile Seventh Plan should not be larger than a 

le.od.ing programme of Ks.6000 crores i.e., Rs.12uO crores 

a year -w:-h..1.chwilJ. be twice the size of the pro~arrrne in 

the ~-ix+-J1 PlaJ1-. 'l'he present proposal envisayes an 

increa~ of more than three times. 

17. Ano±:ber aspect of the pro9ra.mme which seems to 

oe-ed COIlSia-eration is the concept of t~l-y: in relation 

to the pr-oposedLnvestment and generation of income 

out of it SO as t.c maintain the family effectively 

dOO oo't. notionally above th-e povt:'!rty line. A.t prese_o.t 

••• 13/_ 
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all persons connected by blood and marriage and 

normally living together are reckoned as part of the 

same family for the purpose of IRDP. ~ince the 

Government of India have not so far indicated any 

ceiling on the number of projects per family, the 

implementing agencies will be faced with the task of 

providing schemes/activities to all the members of the 

household wnich may at times become too large to be 

sustained by a single or two projects only. un the 

other hand if more than two projects are given to the 

same family it may lead to concentration of IHDP 

projects in a few f~7.ilies within the total amount of 

assiatance provided for the proy-ramrne as a whole. 

It, therefore, seems necessary to define a family 

keeping in view thE: effectiveness of the prograrrme. 

18. Yet another point which asaumes great significance 

in the context of the strategy outlined in the Seventh 

Plan document 1s the provision of group-oriented 

activitieos for liIDP beneficiaries during the Plan .• 

Hitherto, the emphasiS was on achievement of physical and 

financial targets wi th very l.ittle atte-ntion being 

paid to other aspects such as provision of infrastructure 

and good q.lality assets.,. IlIarketing and inputs, imparting 

technical skill and purposef.u.l follow up of the 

beneficiaries assisted. ThiS had re~~lted in the 

household approach which waS originally envisaged 

under IBDP, to be diluted. There has so far been no 

conscious atteRlt?t to proviae group-oriented activities 

••• 14/-
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to IRDP beneficiaries. Having regard to the socio-

economic characterstic of our rural society, it may 

be difficult to provide a wiae range of group-oriented 

activities except those which can be taken up by 

members of Same family as a group. 

19. Besides the above, there are certain aspects 

of the progr~~ such as (i) roles of different 

agencies and functionaries from identification to 

distribution of loans, (ii) associating bank 

officials right from the iaentification stage 

so that sanction of loans will be automatic ana 

there w-i-ll be no rejection of applications, and 

{Lii) provision of assistance to group-oriented 

activities in the Seventh Plan period and the 

most suitable methods therefor. These issues 

are bei.ng considered by a Study Group consti-tuted 

by the Reserve Ea-nk of Lndia unaerthe Chairmanship 

o.f Sbri R.K.. Kaul, Deputy Governor and Chairman of 
final 

NAHA-RD. Their-eport of the Study Group is 

expected. to be submitted shortly. 

.~,15/-
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Scheme for self-employment for 
educated unemployed youth 

20. Government of India formulated in consultation with the 

Reserve Bank, a scheme for providing self-employment to the 

educated unemployed youth. in the age group of 18-35 years. The 

scheme which was launched in September 1983 envisaged provision 

of bank credit to 2.5 lakh educated unemployed youth during 

1983-84 to undertake self-employment ventures in industry. services 

and business. The scheme was repeated for the years 1984-5 and 

1985-6 with same annual target of 2.5 lakhs beneficiaries. It is 

operative in all areas of the c~untry excepting cities with more 

than one million population as per 1981 census. State-v'lise 

tarqets are fixed by the Ministry of Industry and these are 

disag.gregated into district-wise targets by the State Governments. 

The district target is a.llocated among different banks in the 

District Consultative Committees. The maximum financial as'S istance 

to be provided under the scheme in the form of a composite loan and 

subsidy is not to exceed ~.25,OOO/- per beneficiary. The maximum 

amount of subsidy is 25 per cent of the value of total assistaJlce 

that is Rs.6250. Concessional rat es of intere-st of 10 per cent 

in backward areas and 12 per cent in other areas·arre to be charg·ed 

by banks on loan amount. Advances granted under the scheme were 

eligible for inclusion under priority sector advances. 

21. The District Industries Centres function as nodal aqencles 

for i~le~enting the scheme. The selection of beneficiaries is 

to be done by a Task Force set up by the District Industries Centre 

•.• 16. 
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which includes a representatives of the Lead Bank and two major 

banks functioning in the district, a representative of the concerned 

Small Industries Serv ice In st i tute, th~ District Employment Off ic er 

and the General Manager of the DIC as its Chairman. The scheme is 

implemented through all Indian (public and private sector) scheduled 

commercial banks. The subsidy is claimed by the banks from the 

Reserve Bank of India which is authorised by the Government of 

India from time to time to release funds. 

22. Data on implementation of the sch~ne during 1983-84 

and 1984-85 are 9 iv en be 1 ow : 

Year 

1983-84 1984-85 

Physical Target 2.50 lakhs 2.50 lakhs 

Number of beneficiaries 
actually assisted 

Loan s sanct ioned 
(in crores of ~.) 

2.42 

401.54 

n 2.26 

369.72 

Sub-sidy released by the Government of India to the financir.g 

~anks through the RBI amounted to ~.5~5 crores in 1983-4, 

1Is.99.83 crores in 19B4-5 and Rs.64.27 cror-e-s in 1985-6 upto 

31 December 1985. 

The Reserve Bank of India carried out a sample check 

" 

of a f(!#ll advances granted under the Scheme in 1984 which brought 

out certain undesirable features such as (aj extension of 

assistance to affluent sections and ineligible persons, (b) a 

number of prOpo sClls be inq sanct ioned for trad ing activit ies 

instead of for creation ·.)f productive assets, (c) financing 

••• 11. 
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a number of borrowers for the same activity in the area and, 

(d) assets for which loans were given not being acquired. The 

deficiencies observed were brought to the notice of the banks 

and they were asked to ensure that such irregularities did not 

recur and that greater care was exercised in the matter of selection 

of beneficiaries anrl the type of activities to be financed, 

appra isa 1, sup Grv i sicn, follow up and recovery of I aans grant ed 

under the scheme. 

23. A second study was undertaken by the RBI in 1985 with a 

view to finding out the eligibility of the persons assisted, 

utilisation of assistance and the impact on the income of the 

beneficiary. The study covered approximately 1100 beneficiaries 

spread over 54 districts in 16 states and one union territory. 

The data collected through the survey are being processed. 

Followinq features have been noticed from the survey schedules 

i) 

ii) 

iii) 

iv) 

Persons alreaDY having a source of emplo~~nt 
eithe.r in busin-ess or trade as also those who 
a.re from the relatively affluent sections of the 
society (e,g. those whose husband, wife, father, 
etc. are employed) have managed to secure the 
benefits of the scheme to a significant extent. 

Cases in which the loans have not been utilis-i!d 
for the purpose for which it was granted form a 
not inconsiderable percentage of the sample 
studied • 

In many cases where the loan has been utilised 
properly, it was too early to come to a conclusion 
regarding the earninq of a regular income frufTl 
the ventures. 

There has been concentration on a particular 
type of activity in certain districts with the 
result t~at the viability of the scheme was 
doubtful (e.c, gas-welding, cycle shops, 
Kirana shops). 

. .. 18. 
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24. At the instance of the Government of India I State 

Governments have recently conducted a survey of all loans 

granted in one district each to ascertain whether the loans 

have be en ut il ised properly. The study is expected to throw 

light on the deficiencies in the implementation of the scheme 

for taking appropriate action. The Lead District Officers from 

regional offices of the department were associating with the 

survey. 

25. Some of the deficiencies observed in the actual 

implementation of the scheme are indicated below: 

(i) There was considerable delav in the announcement of 

the scheme and of it 5 cont inuatiC'n in the subseque nt 

years after the beginning of the financial year. This 

had effectively reduced the tL~e available for 

implementing the scheme a!1d achieving the target 

fixed. 

(1i) Applications under the scheme are invited by the DICs 

through advert iseinent s. The re sponse is overwhelming 

and the number of applications received is many times 

the target fixed. Consequently, the scrutiny of 

applications at thg DIC level gets delayed. As the 

continuance of the scheme is also announced somewhere 

in the middle of the financial year, applicatio~s are 

fo!'Warded to banks in large numbers towards the close 

of the financial year. Bank branches are thus put to 

avoidable pressure in scrutinising and sanctioning the 

loans within the very short ti'1le available before the 

close of the financial y~ar. 

• •• 19 
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(iii) The DIG Task Forces are required to meet regularly, 

scrutinise the applications in detail for economic 

viability, technical feasibility, availability of 

infrastructure etc., hold interviews with the prospective 

beneficiaries and send the applications thereafter to 

the concerned bank branches. However, it has been 

reported that the Task. Force meetings are not held 

regularly and the quality of scrutiny made by the 

Task Forces is not adequate to prevent rejection of the 

applications subsequently by the financing branches. 

This results in high incidence of rejection of 

appl icat ions. 

(iv) Delay in disposal of applications at the branch level 

is also reported. Bunching of applications towards 

the end of the financ ia 1 ye ar and the lack of proper 

scrutiny by the DIC Task Force adds to the delay at 

the branch level. 

(v) Advisory Committ.ees of the DIG are required to be s,et 

up by the State Government s. In some di.stricts th eS e 

Advisory Committees have reportedly not met. 

(vi) Although norms have been laid down in respect of th.e 

proportion of beneficiaries to be assisted under 

L~dustriesJ business etc., it is observed that in the 

case of loans for business ventures, viability, linkages 

etc., are not ensured. 
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26. The Government of India have, therefore, been advised 

that the DICs should carry out detailed scrutiny of applications 

from the point of economic viability, technical feasibility, 

infrastructure availability etc., and that they should not sponsor 

to banks applications far in excess of the targets fixed. They 

have also been requested to ensure that bunching of applications 

is avoided through proper planning. In order to prevent, to the 

extent possible, the cornering of the benefits under the scheme, 

we have suggested that income ceilings may be prescribed and 

that an affidavit could be obtained by the DIC from the beneficiary 

to the effect that he/she is not gainfully employed and is within 

the income criterion. 



Features 

1. Preparation 
of Block -
Plans 

High Level Standin .. Comr,ittee on Rural Cr~dit - 24 Janudrx 1986 

Annexure I to note on Ayenda item H~ 
IRDP- Important deficiencies pointed out by various 

evaluation studies 

RPCD I study ____ NABARD---- RPCD II study 

The plans prepared by 13 districts 

out of 16 districts covered under 
the stucy . contained undernoted 

deficiencies I 

.) The baseline survey for pre

paring the inventories of 
aaterial/human resourCeS was 
not carried out properly and 
a. such the credit 5cheR~s 
prepared did not have much 
relevance to the local 
resource potential. 

b) Guidelines covering formulat
ion of clusters and allotm~nt 
of beneficiaries to specified 
bank branches etc. had not 

been followed in 5 districts. 

c) Inadequencies of field level 

• taff at the block and dis
trict administration. Co

ordination between the block 
level officials and district 
authorities was found to be 

inadequate. Similarly, co
operation among DRDA officlals 

Project approach to lending 

has not been adopted effect
ively while drawing up of 
the annual block plans. It 
is necessary for the banks 

and the district admini
stration to interact 
mutually 1n greater detail 
in fixing the physical Ho. 

of units in each activity 
for each block in the 
districts taking full note 
of the constraints arising 
from lack of potential, 
absence of infrastructural 

facilities and other 

factors so that the invest
;.ants identified and 

assisted prove viable • 

The preparation of separate plana 

by DRDA and lead banks had resulted 
in some problems because the bank. 
prepar~d their plan. for the 

calenc\lr year and the DRDA, plan. 
were for the financial year. 
Although 1n financial terms in the 

aggregate, the targets and achieve
ment did not show wide variation., 
sector.lly and sche~~-vi8e t~r8 
was very little co·,.relation .betw .. n 
the plan estimatos and actual lendinQ 
This had been due mainly to the 
fact that the actual financinQ 

pattern did not conform to either 
of two plana i.e. those prepared 

by DRDA and by banks. It was thua 

evident that the exercise of pre
paration of plans for IRDP lendin9 
by banks and their incorporation 
in the Annual Action plans prepared 

under the lead bank ac::heme had not 
served any useful purpose. 

••• 2. 
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i'(.atures R~~I S~udy ~~~~.!2 RP£D II Stuq.Y, _________ _ 

and the various Government 
officlals/Qua~si Government 
organisations such as Depart
ment of Agriculture, Animal 
Husbandry, Electricity 
Board etc. was not forth
coming to the extent 
required. 



J'eaturp.s 

2. Identiflc~tion 
of benefici
aries 

vvp/ 

Rr'Cl) l-st"Udy 

~hc pT0cess of id~nti(i
catic;r, of beneflc~;jr.i(;"3 

for tilf) year 19d1-132 

and 19£,;].-83 ot~,~) ()sc·:::' 

that jr,come cri.t,.:d~)n 

was not strictly 
aderco to a~ orily ;W:! 

of ao~ ben~flclar1BR 

contacted for f.ar'.pl (; 

• tudy belonged to the 

loweat income level 
(upto Ra.1500) whUe 

a. many as 139 were 
Dot eligible undor 

the programme. 
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hABARD 

'Ilie sample study indicatod 
C,)!1CS of wrong identification 

t'.) the Elxtent of 15" of '.:he 
t(·tal beneficiaries as they 
.,;('r.Eo! abo',e poverty line. 
This occurred because of 
non inclusion of incolnc..; of 
all the members of the 
fru~ily. Wrong ldent1fica
tj,on resul ted mainly fJ:om 

excesslve concern to fulfil 
targets and inadequate 

ground work done to determine 

the precise No.of families 
below poverty I1ne. Another 
deficiency in implem.~ntation 

1s the lack of involvement 
of banks in the process of 
identification of benefi

ciarie •• 

RPCD II Study 

The process of identification of 

b<)neficiarie3 revealed that poorest among 
the pour w~re ~elec:ed in 18.7 per cent 
cases ::hough a major portion of benef1cl
ar ieG ~elec \';;1<i belonged to the intermediate 
group \Jith income l~vel bl3t\"ean Rs.1500/-

8:1d Ks.2500/-. The parc<lDtays of familie. 
who '''E:!.re al)o;)'1o the pove.!: ty line and were 
thus wrongly selected was 3.7% in the 

p.resent survoy. ':.mtll='t:l~~~~nce ...... 

of.·.~-J::~.:)t~"··'1~2 ""b:~~.a.J,~ :t~.s::~·"~'A· ewatws 
~ '1··i:---±ZW~~:\r.T"'i;1'l:e~~~l)3~i~1-G-nll!J~;~ 

r.~'.'C:'~~~v-!~;;::<.]."K~ .. ;p','.~~~~~~~:~ll~ 

T.I'~:~·~~~3-P'.;13r-'.":kk::ll. genef iciarie. were 

reco~uended a sporadically, largely froa 
high03r income yroups thouyh b~lov the 

poverty line presumably with an eye OD 

fulfilling targets. 



J'eatures 

3. Preparation 

of credit 

.chemes. 

- 4 -

RPCD I Study 

a) The credit schemes were not based 
on the available infrastructurel 

facilities and linkages so a. to 
make them viable and bring out 

the effectivene.s of the invest

ment activiti ••• 
b) Undu i.y large No.of beneficiaries 

were identified for one or two 
activities like animal husbandry 
in each block to the .xtent of 
affecting their Yiability. 

c) The process of .election of 
credit .chemes contained 
deficiancies affecting bankabi
lity of the scheme. and resulted 
in rejections in number of ca •••• 

NABAJU) RPeD 11 Study 

----------------------
In the selection of activities 

adeqUate consideration did Dot 

.ee- to have been given to 
infrastructural availability 

and in .ome case. to compati

bility with the ecoloQical 
conditions. 



Features 

•• Disposal 
of loan 
.ppl1ca
tiona. 

-RPCD I Study -----
The time-lag between the date of 
receipt of loan .pplications .nd 
the relative date of sanct10n 
could not be .scertained in res
pect of 568 out of 869 loan 
applications ex.mined during the 
atudy (65.4%). As many a. 315 
out of 56b .pplications did not 

bear any dates to indic.te a. 
to wh.·~ they w.re prepar.d or 
received at the branches, re
maining 253 applications h.d 
the .ame date .hown ag.inst date 
of application sanctioned .nd 
disbursement. This was mainly 

due to the practice obtaining 
in the branches of examining the 
prospective borrowers informally 
and obtaining applications only 
after the decision to sanction 
haa been taken by the branch 
Manager. In respect of 311 
applications where the del.y in 
aanction could be established. 
119 were on account of the del.y 
in processing at the branch 
l.vel .nd 74 were becaUSe of 

5 -
NABARD 

Because of pauci~y of .taff 

b.nks h.ve not been involv
ed in the identification of 
beneficiaries,Consequently 
banks relied on the identi

f1ed lists in the acreening 
.nd select10n of eligible 
benefic1arie.. Th1s r.sul
ted in bunching of appl1-

cat10ns tewards the la.t 
two quarter. of the year. 

The proportion of .ppli
cation>r.jected w.s 
high at 17 to 20% in 
respect of commercial 
b.nks and RRBs. Identi
fication of ineligible 
persons in certa1n case •• 
locat10n .pecific f.ctors 

like reluctance of tr1b.1 
benefic1arie. to avail of 
loan facilities seem to 
b.ve contributed to high 
rate of rejection of 
applic.tion •• 

RPCI) II Study 

In 46% of the cases loans were 

.anct10ned with1n two weeka from 
the date of receipt a. st1pulated 
and in another 12.5% c •• e •• anct10n. 

were issued in 4 weeks. However. 
in 31.7% Cases it took more th.n 
4 and upto 12 weeks for .anction 
and in another 9.6% ca.es more thaD 
12 veek.. The procedural del.ys at 
the branch l.vel f,.,:.lunted for the 
largest number of case. namely 335 
out of 681 1.e. 49.2%. Bunching of 
.pplications account.d for Dext 
large.t at 26.~ of delayed ca •••• 
Ilea.ons such a. borrowers not turning 
up in time .nd 1ncomplete .pplicat1on. 

accounted for 15.7% and 8.4% c •••• 
r.spectively. The del.y due to 
in.dequate d1scretionary pover. of 
branch manager. had been 1n.ignificant 

.t O.~. A common complaint of banka 
va. that app11cat1on were rec.iv.d fro. 
DRDAs 1n large Iota toward. the fa9 
end of the financial year. ~he study 
r.vealed that loans w.re generally 
d1sbursed w1th1n 4 we.ka from the 

date. of .anct10D. Hove •• r, delay 

••• It. 



Fe a tJ1I.tl RPCD I Study 

borrowers did not turn up. 
~el.y v.s alao due to l.ck 
of discretionary pover. of 
br.nch Men.~.r. which 

" 
con.titut.d 1~ of c ••••• 

-, --
NABARJ) RPCD II Study 

.xc •• din9 4 week. v.. notic.d in 377 
(29.8%) c..... It vas furth.r rev •• led 
th.t in 142 out of 377 cases disbur.ement. 
w.re delayed because of non-receipt of 
.ub.idy from ~RDA •• 
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5. Insistance 
on additional 
security. 

Despite clear instructt;)r.s 

given to the cow~~rciul b5-

nks by RBI and Gel reS~r

ding strict ~Jh~rcncc lQ 

the liberalir:ed sac\.1ritr 
norms in respect of SII,t.ll 

108ns the banks cOf!ttnuo 

to obtain additional 

security 1n respect of 

loans upto Rs.5000/-. 

The study has revealed 

that out of 869 cases 

examined in as many SA 

615 cases additional 

security had been 

obtained. 

'1':'" ; _-;',~: /'"0_,, of the finan

cing banks taken toga:hcr 

had been taking hypotheca
tion of assets as security 
in a~ of the cases 
financed by 20 banks taken 
for somple study. The 

sureties were taken as 
additional security 1n 

36% of the cases financed 

which is in contravention 

of the stipulation in this 

regard. Land mortgage was 

taken as security only in 

1~ of the cases of which 

about 1~ were financed 

by Co-operative banks 
(mainly Was) 

----
Although clear instrv~tion3 were 
issued to co~re~ciai banks by the RBI 

that for loans upto ~~. 5000/- ~iven 

under liillP only hypot:-,acation of assete 
acquired with the J:elp of thp. loan i_ 

to be obtained as seCUtlty and no 
security such as mortQage or t:1ird 

party guarantee is to be taken it wa. 

obaerved that branch Managers insiated 

upon 81~iB additional security for 

small loans. In more than 5~ case_ 
selected ~or study, additional security 

in one f, -m or anothor .,/as taken. 4 

further nnalysis indicated that in 

only 7 out of 64 selected brane· 

of banks additional socurity had not 

been insisted upon. All branches of 

SEll selected for study had insi8ted 

upon additional security. In nationalised 

banks all branches except two had instated 

upon additional security. Since the 
S8l and the nationalioad banks have 

accepted as a matter of principl. that 
additional security will not b. insiated 
upon for IRDP loans there was obviously, 

• communication ~ap between tho head 
office/controlling office. and the 
branch ••• 



ieitUre RPCU I study 

6. Proc~dure The study has rcveale~ that in 9 

adopted for out of 16 distri~t8 covered 

release and under the current ~tudy the 
adjustment revised procedures prescribed 

of 5ubsidy. for ensuring proper assess-
ment by D~As of t:-le quantum 

of subsidy required by the 

bank/branche& and from 

adjustment thereof to 
the loan accounts of the 

borrowers had not been 
implemented resulting 1n 

aubatantial s' .. b:lidy amount 

remaining • unadjusted 

v1th the Dank •• 

- 8 

NA~ARD 

S~ of sample beneficiaries 
financed for minor irriga

tion found the amount of 

loan and subsidy received 

inadequate to cover the 

actual investment cost. 

About 30% of the benef1-

ciaries financed for 

animal husbandry indicated 
that they vere under 

financed despite the large 

.cale financing reportedly 
of poor quality animal •• 

RPCD II Study 

Only in 43.6% of casea the 

subsidy adjustment was done 

promptly. Delay up~o 4 weeks 

vas noticed in 14.)% cases, 

1n another 20.~ case. delay 

va. between 4 to 12 weeks. and 

1n 12.8% cases it was between 

12 to 24 weeks. Further. there 

vere aRd aa many a8 104 ca ••• 

forming 8.2% of the aaqpl. 

where delay was more thaD 

24 weeks. 



- , -
'.atuxe. RPCD I Study NABARD RPCD II study 

7. Physical 
verifica

tion of 
assete. 

---------
A physical verification of assets 
carried out has revealed that 
while 1n respect of 3~ of the 
earr.ple beneficiaries the relative 
assets could pot be located, ln 

another 1% cases they were not 
found in productive condition. 
~ majority of these benefi
ciaries have reported that 
the animals financed by bank. 
had diec"; ,~~d .. their claima 

under the cattle Instuance 
.chelne were pending for loog 
period •• 

Deficiency vas observed 1n 
the follow-up and supervision 
over the end use of credit 

of the total No. of non
functional units in the 

farm sector investment. in 
13% of caSeS the loans had 
been mlsutllised and in the 
case of another 40%. the 
a8~etD had been sold off. 
In the ISB sector. the 

problem va. found to be 

more serious. 

The present 8tudy ~ev8aled that 
1n 872 i.e. 68.9% of total ca ••• 

studied assets wet. purchased 
and wer~ also in US", in 157 

1.e. 12.4% cases, assets were 

not il'1 use and in ~36 1.e_ 18. '" 

caseS aGsats were not 1n existence. 
The J,,1St two cat(~gories together 

accounted for 31.1% total sample. 
The absence of assets would largelr 
indicate misuse of loan and 
s~sidy though it 1s not unlikely 

that in some cases the assets could 
have been sold end the loan repaid. 
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9.Inlre!.ltJ.""\v:tucal 

s\lpport. 
Infrastructural support for at! clvi ties 
financed under IiJ)'") \ .... 33 found to bll very 
inadequate in ocvcr21 distr1~t3 ~nd 
the deficiency was Nora pron,)uncod in 

the Case of aninl.»l hu~bilndry pro9rammes 

and ISS sector activities. 
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,. Impact. of 
the programme 
on t.he eeono

de ~ tatus of 
the bcncfi

clades. 

Th-' nne 15 blll("A provlc1c(~ Ui·!,'.:;.r. 

tho prog;',,--:H:' hdS ro(;ult(;,) 1a 

a rrc.gress ive c!lift !.n n .)1 

1:i~o(;\e in r.(~sp('ct Of S.,;" 

0= lile se'TI1)10 );,eneflctl:.!~l(~H. 

I\r:;r;:;r.g the beneficip;:i(;,j ,'il')se 

i!I(;(~ .. ,es have r(9is\.:-~n!~! 'In 

1ucI'eose, 1·/1. haw been 

(,.t)lo to cro!>s the pOveJ71;.y 

lin.,. The study has also 
re,,·eal.04 an inaNeS!! oE 

::/)')~ j,:\ the value of SSC'l.'t.s 

nt cu~rent prices. 

/>.:1 a result of ae'lc,l'al ccfic!enciee. 
in tho i!:lpJ.emel!t~.t~1':>n of toe pro

gramme, tho o!)j e<:tivo of ra1s Ingo 

thl uss1Stl,~d ft1!'llHos above the 

po,'(::rty line bas only been 

partially uchl~ved. Ths proportlcn 

of sample beneflclariea enauled 

to cross the poverty line as a 
result of I:~P esslstanco worked 

out Id to 47% for all the States 

taken to~cther. 
The s~teD with low ~varag. 

Incremontcll l11come were by and 
large found to be tho3 e wh1ch 
had placed relatively ~reater 

emphaeis on financinCJ animal 
husbandry nctivities par.ticularly 

dairy EJChi~i.lOS. Incoffia ~eneration 
WaD dec!.C.cly better in the case of 

minor irrigation finandnCJ in all 

the state;]. The ISB activities 

showed greater promiso in a few 

states like \"lest BenCJal an4 

Oujarat. 

--
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10. Occupat1onal 

distr1bution 

12-

---- _._---
RPCD I Study NABARD RPCD II Study 

A~rlcultural labourers con~Ltuted th~ lac~est 

group of bencflclar1~5 accounting lor 37.~ 

of the sa.mplo stUdy. Surprisingly, the 

.rt18~ma formed the amallest group Itt 6" 

only. In some of the dlstrlcts the cat.9~rl 

·other.- which included bar~ra, tal10r., etc. 

covered largs psrcenta9~ of selected ~oeflclarl~s. 



r,.ture. 

,. Preperation of 

Block P lanll 

High Level Standing CO"Ullittee {.In Rural Credit - 24 January 1986 

Annexure I to note on ~yonda item Ho.2 ( ••• contd.) 

JROP 

JMport;nt darlcl~nCll!ft poln!erl out by various I!v~lu~tlon studi.e 

pro of Planning Commlonion 

In _ost of the DRDAe the 

requisite planning teams had 

not been or98nilled end erforta 
did not eeB~ to have been Made 
to develop the copability ror 
planning and formulation of 

vi.ble Bchemel with the result 

that the reeource survey. 

eould not be taken up .nd 

perspective plana ~ere not 

prepared aa prescribed under 

thl Quidelinee. Aa regards 

prlparntion of rive Year 

Perepective plan~, more than 

h.lr of the etates studied had 

not attempted euch an exercise 

for the reopective districts. 

Out or 33 districts selected 

for the study, 16 ORDAs hsd not 

prepared the perspective plans 

for their respective diatricte • 

NIRD Gokhale InAtitute Sill 

rive-Yanr PrasD~ctlve pl~ne 

b8~pd on reaource-bR,e and 

in'r~8tructura aVAilability 

in tha 8lock hAd not b,p" 

pr~pared 'or the block. tR~a" 
up ror study till the beolnnlnQ 

or 198J ~nd the vnrioul unrl.r 

IROD uere rin~nced ult~out 

any guldanc, beln~ av~llabla 

'rom tha psrepartlva pl~n. 

rrom 1983 onuArd~, the ISAd bank 
hod been preparing distrlct 
crarlit plana and ennual actlon 

pl~nl On a calandar year blsl, 

'or individual blocks, uhlch 

also InclUded an IRDP Co~ponent. 



PEO or plannT6g-Co-rn~;Ja!l(31on 

Th. 'iv. y.ar porspective pl.n. 
had not b •• n attempt.d by the 
DRDAS ba.ed on 'amily end clust.r 
,l.n.. Ther. v •• not a .inQl. 
Inat.nce vhere c1uet.r plan. had 

aQQrevated into block level 
,1.nl •• p.r guidelin ••• 

, 2 • 

NIRD Cokh8ra-In~tltut. 581 
----------------------------------~ 
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r •• ture. PEO Dr Planning CO~mi~8ion NIRD Gokhale Instltute SB r -------------- . 
2. Identific.tion None of tha stat. Govern- Involvement or credit 

institutions in the 

Identificotion of bene

riciarie. i, etill not 

e treamlined. In Gorna 

blocks, the BOn i9 

eolely reeponsible for 

identIfying the bene-

A nu~ber of evaluation Household survsye 'or 

or benefici.riee .tnte folloue1 the guide

lIne. Onifor~Jy ror 

'lnal •• lection of 

studies ~r IR~P show asssasing the f.~lly 

uide v.Jltion, in the Inco~pa or thl poor h~d 

mis-classification of been co~oleted in ~oet 

, •• iliel on the baei. Dr 

• comprohensive houaehold 

eurvey tb •• cert.in their 

inco.e end econo~lc 
conditione. al,o their 

the hou~eholde as poor. or the distrIcts. Tdrntl-

On the whole it ~ould flc~tlon or the bene-

not be imorooer to ficl~rlpe uee nl opr the 

suggeet that at leaet laid dovn nor~. In 

riclariee .nd reco~rnendln9 15 per cent of thosl 

p rC'{.:- (L!J"lC:l:' ror viable 

ectivitie. and coverage 

or the ramilia' In the 

them to credit institutions. identiried as por and 

A 8uitabla mechanism for 

joint identification has 

loweat income group rirat. yet to emerge. Adequate 

Only 1n • atate. the hou •• - preparations ror or9ani8-

~alped under IROD did 

not really belon9 to 

the catp90ry or the 

poor. Once the block 

hold eurvey was conducted ing credit ca~ps to identify level orficiAI agency 

1n the ,elected clustere beneficiaries ie lacking (OROs) classifies a 

Dr lach block. In 7 or the Cram Sabha meetings ~ere household to be por on 

16 ,electad .tat •• euch en tried in some blocks thl baBls or the 

I.erci •• had not bpln ~iatlng of benericiAriee prescribed survey and 
,I 

undertaken. In 3 .tates, aa per Sf 01\ norme \Jaa recomrna,ds its caee for 

the household eurveye ~ere further vitiated by t~e loan assiat~nce for a 

initiated one to t~o yeare prectico of loc~lly n~oclfic.pnter~r\re, 

.fter the introduction or inrluential persons l\..Y;,I'J the bankdoP8 not verlry 

the IRD progre~me. In t~1 to impos. on the 800 relatlve l t· 

respect or 79.4 o.r cent 
or the caees, for ell 
the 10 di!trlcts t~~.n 

for study. Ths oercpnta~. 

of correctly Idrntlfled 

benericiaries, howevrr, 

varied In a ~ide rRnoe 

fro~ 32 in Cha~011 to 99 

in Culb~roa. Co~~on 

instancrs or In approori.t. 
Identiric~tion wIre 

fa~ily inco~1 beIng in 
excees or the Inco~. 

norm and l~nd holdlnQ 

b.in9 In •• ce.s or the 

preecrlbed 11~it. 

• •• • 



r'II~IJr'8 ------------------------------------pro of Plannlna CO~~i86inn 

.... "tlrnll the filmili!!e uore 

•• 1p~tBd from the liet or 

hou.~hold. mnlnt~lned 

und.r sro~/~rAl/Anlyodoya 

praQru~men. 22.5% or th~ 

r.~11168 lIefiet~d belonu~d 

t.el !cheduled Ca!ilu lind 

enoth~r 9.2% to Scheduled 

Tribu. Neurly 81 per cent. 

Dr the benBriciaries 

actually e~sisted were 

covered under the primary 

•• ctor echume •• about 8 por 

cent In the eecondary sector 

end the remainIng 11 per cent 

through tertiary eector 

echeme •• 

I • I 

NIno 

~~~orr psr~~n5 ~a 

bf:nr.fic:iar198; (! rganisa

tional eet-up naCp.G6ary 

ror proplH iuentirica

tion of beneficiari •• 

und~r IRor Ie not 

uniform and defective 

reBulting in urong 

identIfICation of 

beneficieries. Urong 

Identlficatlo~ i. 

ftlported to have 

reached ~O-SO~ in U.P • 

15-20% in Karnataka 

10-16% In ~.P. Confusion 

In matching Bchame. 

with beneflclarlee. No 

fixed egllncy. 

Cokhnle In9tltuta 

its present And 8~pect&d 
income poeition uhich 

it would otherwis8 

normally do. 

~fI r 

One of the i~p~rtAnt 

r~asone ror i~prop.r 

idrntirleetlon UI' that 

no ~eetlnq or th~ r.rA~ 

Sebha ror r.onflr~lnq the 

identirieation 0' 
benerici~rlee hAd bee" 

convened In the di.trlet. 

tsken up rOf study. 
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NIRD 
----------------------------
Survey Dr r8mily incom. 101 •• 

not und.rtaken properly •• 
I result, l.rge nu~b.r 0' 

undervinv person ..... re /i!.,t.d 
.a ben~riciariea. Non
Involvement 0' CraN S.bh. or 
th. loc.l leadership In the 

proce.' 0' identirication 
, . 

and the ~xlating practice 
Dr identitlcation und.r tha 
•• ~e old principl •• ot SfOA 
~rogramm' Ind it. in,luenca 
on the present ~roce.a ~l.o 

eOhtributed t~ wrong 
Identification. In auch 
lituation the iadntiricatiOft 
~y 9.0.0. turned out to be 
.rbitrary in nature. 
Th •• athod. ueed ror identi
'Ication 0' banericiari •• 
hev. nO~h.re. ao 'ar, been 

'oe~proo'. ra~ily inco.e 
aurvey. though technicelly 

• aound approach, ... aa 

hendicapped by teclor 
technical ,tai', • 

GOkh91e Institute 58 ( 
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3. PuparoUon 

of credit 

I chel ••• 

Th. 5tnta Governments ~ad 
not mad~ any attempt to 

prepare a ehelf ~f ba~k
abl. Ichemea eu!table fur 

dlff.rent .reae in their 
atat ••• Tha functionaries 
at the ORoA and the block 
l.vel. ware not ~amilier 
with tha economic. of 

v.riou •• chemee ror which 
N/lBII.RO had 1esued detulled 

Guid.lina •• The fUnction
ariae in ~8ny areae had not 

aecerteined regarding the 
availabi11ty of inpute and 

good quality aoaete mark

eting facilities etc. end 

the potentiality of·ths 

ach8~.' in the area. They 

had not vOtkod out the 

Idontlflcation o~ Rehamoa The major type of aoset Selection or tha activitla. 
for the identirled b~ne
riclariee waa not n@caaeari. 

ly need-basad or eklll 
baaed. renarelly epeekinQ, 

only' on8 ~ember or the 

rnmily had been rinaneed. 
Trainlng under TRYS(~ 
remained ona or the ~o.t 
ne~lected a8pecte or the 
implementation of tROPe 

for tho ben~ric!Drlee, creation for uhich loane 
though of~en not a problem.(and subsidien) have bean 
ia sometimes carri~d out given is livestock 

uith arbitrari~c3B, the including dairy animala, 
guiding principles for the go~t8, eheep, as uell a8 
adminietration being one for bullock and bullock 
of meeting the targote. 
SchemeD not preferred by 

tlll& beneric:iaricl!I are 
thrust on them in this 
process. nlso, very often 

little efrort is made to 
examine the Euitnbility 

or the ochcme to the 

beneficiary, or the 

viability and feasibility 

of the I!Icheme in givon 

context or tnrraetructurol 

facilities. Oft~n the right 

Carts and ce'rl~ and 
cAmel Ca rte. Inrormation 
from the available 8urvoys 

ehous th.t IRoP assistAnce 
undrr dairy as uell as under ror exemple, in rulbRrge, 
goat and sheeo sche~e had none of the beneflciar!e. 
very limitcd impact on the intervie~.d had baen 
poor. imparted any training ror 

updating the akille ror 

the ectivitie~ rinanced. 
Out or the 100C.a~ple 

benerlcieriea covered 

Inc(lmlll Q@neretinQ potent1.aU,.~ type or assnts arc not 

t1_" pr speciric schemee. The locally available. 

prt'lvhlon or 0"11 tln'lII beneHt supply .(,' IIIlb tltandard 

0' .11c:h IUll""tl .10nlll did nl't, IUH'et! ~It, m;],",ipulatl'!d 

in the 10 dietricta, 375 

(37.5~) ~er. rinanced ror 

allied agriculturel 
activitl •• , rollo~sd by 

3A5 (34.5~) ror agriculture 

235 (23.5%) for tartiary h.lp the ber.l!ficLariIl8 pI'ice!!. rOI' large area. 

• •• 7 



r •• tur •• pro of PIDnnlng~ommle8Ion 

to cro •• the poverty line. The 
Qu.llty or ~llch catt~. provided to 
the ban.rlcl.rla. ~a. 81eo not upto 
the •• rk In vle~ of ~h. demand. A 
rew c ••• e had co~. to the notic. 
where the .am. animal had changed 
~ande .or. ~hRn Unc~ Thera ~.r. 
,1'0 eo~pl.lnta re~arding inad.quat, 

•• tarinary support In terma or 
n.c.e •• ry .upply or medlcinee and 
tl •• 1y attention to the anlmal •• 
.rt.r the d.liy.ry or asset. 
there ~a. no ro11o~-up regarding 
th.lr .ain tanananca. Due to l.ck 

.' knovl.d~e on th_ part or the 
b.nerielarlee to 10Pk arter the 
_afletie,. there wlr. many ca •• a 
uh,rl anlmala/bird. had di.d. Th. 

• , * 

NIRD 

or the country ground 
~ater .urvey report 
ara not insiated upon 
ror echeme. like 
irrigation, dug ~elle 

.t~. Grounding 0' 
scheMe, calla ror a 

fin. degn. 0' 
C60rdination or the 
,ctiv1tiu or th.~ 

~okh~l. lnetltut. 

agency ie to rorget about 
the applicant once the 
forml ar. pueled on to 
tha credit agenc!a •• 

t.... i< er:cie:> cr.o (lep.: rtmer tt, 
ir"\·olved b1..:"!" the t.(·rc~rc~ 
of '~e bloc1.-

coat or v.riou. benerit .ch.~e., thelr 
aconolllic' and t,he loan. and Ii\.baldiea 
available under the rul •• w.r. 
unrealistic conaid.ring the r1a. in 
,ric.,.Non-availability 0' ~ood 

-591 

Ilctor and 4S(4.S~) ror 
village and eottaoa indu.tri.~ 
In lo~a or tha dlatri,teat 
tha ti~a 0' idanti'ice~lo". 
tha benerieiari.a had ba.~ 
advised, that there ·w.r. only 
tuo schama. availabl. unda~ 

• : I _ ( ~, 

IRDP, viz., dairy and,tho •• 
benerici,r! •• who po •••••• d 
skill. in indu.trial ectivi
tie., luch a' carpentry 
blackemithy, .tc. wara 'orcad 
to take up activiti.e undar 
allied agricultural aaetor. 
In genaral, ther.r,re, undul 
etreee on animal hUlbandry 
aetivitiea wae .ltn •••• d with 
relatlvaly.lowar .mpha.l. on 
village and cottag. lndu.trl •• 
and t.rtlary a.ctor. ror 

which thare wa. good pot.ntl.l 
in the dletrict •• 

••• 8 



r •• luna PHI or Planning Commls9ion 

Quality aaaete ~o. another 

proble~ raced by the beneficiar! ••• 

Ther. ~ft8 alia an urgent need ror 
• propor ro1low-up including the 

phyeicel verrication or assete 1n 
respect or the benericierle8 ~ho 

had lerlir.r received .~~J8tQnc8. 

NIRD 

8 

Cokhale Inetitut. 581 

. .. , 



raatura. 

•• Clapo .. 1 of 

10." 
appl1c.tion. 

P(()-" TPlim;,!ng - Com'l'lTSe1on 

In r •• pect Dr the ti~a lag bet~.en tha 
aanetlon and actual provision of banerit 
achem •• it ~aa obsarved that the delivery 

or .aeata to ne.rly 83 per cent or the 
eaNpla benafici.rl.a wee mads within a 
,ariod of ona .onth of the aanction. 
Another 12 per c.nt of the beneficiary 
houaaholdl received thm Bssets ~ithin a 

,eriod of thr •• ~onth8. Only 5 par cent 
or tha. had to walt ror more than th~ee 

.onth' 'rom the date 0' Banction '01' 
obteinlno the aesete. The important 
r ••• ona ror tha delay or mora than one 
.onth. weI" : 

(1) cumberaoNa proc~dure folloued by 

tha authorittaa (25 parcent), (il) lack 

0' oupport '1'0. bank orficia1a(22 per
ce"t), (111) non-av.llability 0' al8et. 
In the local araae/_arketaC1? per cant). 
about 12 pOl' cant of tho reporting 

houaehold. concedad that tha dalay In 
thair Caaa weS due to the lack of 
inter •• t on their part in oettlno 

NIRD CoRh.la Ina£l{ua !Ar~-

The duplication or work in the 
preparation and sr.rutinr 
of applicationa at tha block laval 
and at credit inatltution. lavel 
ia on8 .ajor reason ro~ delay in the 
diapoaal of the applicationa. In 
Jaors block in ~.P. 7~ or applica
tions were delayed beyond ten weaka. 
Thia wae mainly due to the time 
required to cleriry th. du,a 
position with othEr credit 
Inatitutlona. Reason. 'or deley 
were i) Incomplate appllcationa 

or applicetion. with ~roftO 

inrormatlon, Ii) rallur. or 
banefieiari.e themaelv •• ,. turft 

UP 'or th. loan, Iii) lack or 
raasib~lity c,rtificatl. fro. 

oeoloQleta and electrlcit, 
departmant, {v) Dunchlng or .p,ll
cationa by the BDO and cooe.qulnt 
deley In proeeeelng, v) 'nslet8"c, 

o~ 'no dua' oertificat.e, paraonal 

Con til ••• 10 
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' ... tur.a pro or Planning CQ~~18s1on 

th.ir .pplieotiona £xpodllad. 

In CaS' or 10 parcent 0' the 
hou •• holds, the lanclion weI 
not communicated to the~ In 
ti~. which had led to the 
de ley In obtaIning the 
alsltl. The Project Orriclrl 
in a number or Ca.al had 
~.port.d that a large numbs. 

0' 108n8 .pplicatione w.r. 
rajlctld on 'il~ey ~rounda. 

In a rew CallI the banka Ivan 

rerua8d to .llign thl rlason' 
tor thl raj8ction or application •• 
In ona 0' the dietrich lelec~ted. 
tha rljection rat. wa' report •• 
to be aa high a. 70 par cent. 

I 10 I 

rHRO 

a.curily, Morly~ge 0' land 
~ 

agre.ment relatIng to 
terme 0' 10ana etc. even 
ror loana not exc •• ding 

~. ~ooo/-. 

Cokhale Inatitute ~81 



Features 

5. ruslstance 
on addit
ional 
aecurity 

PEO of Plannln~ C~ni8s1on 

For loans upto ~.5000/- the 

commercial banks ware not 

supposed to demand any 

.dcUtion:Jsecurlty from the 

ben~lclarles other th.n 

the hypothecation of the 

• sset croated out of the 

loan. A few bank.s branches 

vere reported to be inslstinq 

on security from toe benefi
ciaries even 1n the CaS. of 

loans upto h. 1000/-• 

11-

NIHD 

Reports from Jaor .. block, 

M.P. pointed out that .11 

tho banks oXl:ept tha CDI, 

In3iated on personal 

security rr,oL"~(Jage of land 
/ 

etc. CVI:ln fc,r loans not 

exceeding R:;. 5000/-• 

Ook.h .. lo Ins t.1 tut~ St~te nank ot Indl 
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Features PEO of Pl <mning COIT~'T\ission N I R l.) Gokhale Institute State B.nk of indi~ ------------------------_._ .. ------_. 
6. Procedure 

adopt.ed for 

release and 

adjustment 

of subsj·; y 

In somo uret'.l.:'.! it was reported that 

the subsidy amount was not adjusted 

~~ediatoly after providing assets 

to the beneficiaries with the result 

tnat the beneficiaries had to pay 

interest even on the subsidy portion 

of the C03t of the assets. In one of 

t:IC tribal diDtricts the adjustment 

of subsidy had taken almost a year. 

Thwre were also reportl of stime 

(>"305 of nli:J2ppropriat:' of tho 

sub::;idy Q;'.OU.l t with til(: cOnlliv<Ui.o;a 

of the bon~~ hod block cffl~lals. 

The D,1.O,\ is to main t.:ain .:adequate 

amounl: .tn siB A/c. for mcctinq 

the sub::;idy cl~ims and there 

should b~ weekly rcconsiliation 

of the Qccounts to avoid locking 

up of ::: '.Incl!l and ilt tne sarno time 

facilit.to regular and qUick 

adJu:.;1:!;J8nt of subsidy. However 

this is yot to be adopted in all 

th'3 study areaS. Though the 

subsidy \/.;13 belo'J relo'-Is~d 'oi 

DRDA~ V) tho fj n'\f'::ir.q i!Ultilnt.ions !.. 
we re til !;:in g time t;;J adj us'; the 

amount suncti(JI}ecl tr. loan sanctioned. 

The b..:!.-.()(iciarie,!! .. !era required to 

pay inte!'-t;!st on til" whole loan 

amount during the period. ORDAs, 

BIJapur indicated that some 

fln~ncioJ Institutiona reQard 

.ubsicJy il3 soma kind of deposit and 

tend t:) clinQ to it, thus delayin~ 

IadJ un tlnen to. In :l0mO cues loans 

wero only sanct10ned but not 

disbursed and tho credit insti

tution was given the subsidy 

otrnQ~.pt~ 

The procedure 

presU:~dd by the 

Gov .. Lllment of India 

and the RBI in thl) 

matter ot sub3idy 

administration is 

bclnq g<:!nerally 

fol10'"ed in most of 

the dht_rict.s thoul]~ 

1n Pal~au (Oih~r) 

and D.star (Madhya 

Pr.desh) districts, 

problems 8 til 1 

per8ist !n this 

behalf, due to late 

release ot 

subsldle •• 



, -----------
,.e.ture. PEO of Planninl1 N I R [) 

CQmmlU,l.w:n-, ___________ , 

.,. rbyalcAl 

yer1li

C~tioll 

of 

... ata. 

Tho study ahow8 that 

in many 8 ta tea the 

yerification of 

.88{~tJI had not been 

&ttempte~. However, 

.ome of the States 

like OUjarat and 

Rajasthan had taken 

positive action L~ 

this direction. It 

La suqQeated that 

o~~er State Gover

nmen ts liIay adopt 

the pattern 

followed by these 

two states 1n 

regard to the 

'Yerificat10n of 

uset ... 

- u -
Goknal.c Institute 

rhe St"l tc Dank of Hyder;.lbad' s survey 

in 8am~1(~ state:9 showod that the 

leakage \las as high as 32 percent in 

respect of beneficiaries for milch 

cattle, zheep, goat, bullock with or 

without curts. These people j1lSt: 

collect8cl subsid~" by s!)o'."ing tileir 

existing ussets a$ be~ng fresh purchases. 

In case of loans for minor irrigation 

leakage Was as high ~a 50 percentl wells 

",ere e1 t:lcr not sunk or only a pit dug 

&nd sub~iuy coliected. 

The C'l;1,,_i.J Bank study 1n 2 Tamil Nadu 

districts shO\':1I that 72 percent of the 

beneficiaries had either sold the 

animals or replaced their earlier 

animals \/, th these. The Jaipur study 

(AhuJ a) zhows thut 45.7% of the 

reclpic:lt.8 of loans for the animal' 

busbandr:r- purpose werE! left with the 

asset at tilO end of 2 yearsl the 

()thers h.jd 01 t..'1er sold it or the animal 

was dead. A BUt'Vt::y by the Statl3 Bank of 
-\. !' ) ,," :-::,- , ..... 

81kaneri dist.rict sho"",ed that most ot 
the betloficiaries, who ",ere mainl, 

landl eS3, had aCt:;J,;Jlred ciUtlel ca.r:-U. cow. 

State Bank of India 

In 85 percent of the caa.a!the 

agaets created with IRDP 

e.!l9istance were faund-. , to be 

intact and in possesaioG of 

the benoficiaries, the percen

ta~e of assets-posaession 

r~ging from 61 1n Govalkhpur 

to 100 1n Gulbarg&. In aoma 

cases, the beneficiaries had 

disposed of the as.ets and 

started a new activity with 

the proceeds. Where benefici

aries were not found to be in 

posse~sion of assets, 1n 54.2 

percent casea. asaets had been 

sold away, in 26.5 percent of 
the cages, Animal. had died, 

in 7.7 percent of the ca. •• 

assots were of poor quality 

and hence disposed of to 

reduce the l1~bllity and 1. 

11.6 percent ot the cas •• there 

were other factors. 

Cont.d •••• : .. 
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u -

Gokhale Institute ,---------_. 
(Coatd. ) 

or buffaloes or sheep and 

goats. Howev'3r, a larQe 

proportion was without 

these at t. ... e time of 

survey, 28 per cent had 
Bold the assets or these w~re 

dead, and another 22 per CeAt 

vere unwl111n<J to ahow the .:.'4 

assets, leadln<J to Busplcioa 

of non-exlstance. The fturver 
by PNB 1a Alwar di8trict 

.hewed that 30 per cent of 

t.~e MUch cattle and M 

percen~ of the camels with 

cart had been sold or dead. 

st~te Bank of India 
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V. IDtr.structural 
aupport. 
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N 1: R D Gokhale Institute 

,Hany reviews •• vell .. 
enquiries refer to the 

inadequate provision of 
1Rfraatructure. They 

point to the poor quality 

of animals purchased 
UDder the Bchane. the 
poor veterinary facilities, 

the poor facility for 
•• rketlng of the product. 

the inadequate and 
UDcertain supply of fodder 
and feed, the very small 
8i.e of holdings. ~e 
absence of consolidatio. 
of small holdin9s. the 
poor extension agency 
and non-availability of 
1nfrastructurel1ke Klllt 

Collection Centre •• 

State Banlc ot lDd..1. 



Features 

9. Impact of 

the pro

Qrarrrne on 

the 

oconomic 

atilt.) of 

the bcne

flciarle3 

PEQ of Planning Commisnlon 

Hearly 90 percent of tho 

selected sarr-ple benefi

claricn felt that they 

had benefited from the 

I;tD ProCJr<l:·lrT'~. about 9.5 

?er cent r~~ort~d that 

thoy had not benefited 

90.7~ of 1101 bonofi

cl~rlos QXDrOsRed the 

Vi '.'w t~Ht i:!:l a result 

of I·'DI? tlp!i r f;:unily 

cm~ lrJ:rr~nt h '!rJ increased. 

"")Out 89 p~,rc(mt of t.he 

1163 househ9ldg report.ed 

Ulc t c..s a res tiL t of their 

c0vcr.)ge in tne If~DP, 

their :.cz:Jfltn·.;;-,~ lncorr.c hOld 

increi\scd. ACJ~j.n about 77 

porcont of the selected 

housaholds reported that 

their consur;.,tion level 

hd~ increo;.~d. A signi

ficant majo~ity of the 

- 16-

N I R D Gakhalo Institute 

Non~ of the surveys had 

de(11)ct~d the ~nual repay

ment instalment as cost. 

IE t:lis legi tLn;Jte expanse 

is td~cn int:o account, the 

pcrc~ntage of beneficiaries 

\-/ho r,J.ght have cro:Jsed tho 

povecl;y line \-1ill coma do~m 

vl,ry considerc.bly. From 

thlG evidence it is clear 

th.~t: the IRDP has corne no 

""he:cc near 1 t3 obJ ect of 

rDi~!~9 iltleast a third of 

thd .: .. .-ur<ll poor above povet1=Y •. 

By t:IC cnd of the Sixth Plan 

pc~~od, some 17 to 18 million 

rU~·ll hou~chold3 would have 

been covered by IRDP. Atlcast 

15 percent of those would not 

belong to t.he cate<Jory of tho 

poor. Therefore, one can say 

th,1t at most 14.5 to 15 IId.U 

milli{)n poor households in 

stdte Bank ot India 

On an avera<Je, the nunber ot 
mandays generated, tak1n~ both 

the principal as well as Subsi

diary occupations together, 

increased by 78 in all the 

districts taken to~ether, under 

the IRD Programme. In six 

districCs, viz., Koraput, Bastar, 

Gulbarga, Chamoli, Palamau &nd 

Badgam, howQver, the increase 

in cmploim~nt in terms of .vera~e 

mandays was lower than 60 days. 

The insignificant increase in 

tho employment generation was due 

to large scale disposal ot asset. 

in Koraput, inability of the 

benoficiaries to fully utilise the 

a9ncts provided and inability 9.~ 

tho ben~ficl",ries .to··fully ut1l1se 

·the a9sets provided ·:and . inability 

of the asset to provide contlnuo~ 

.employment. Out of the 1000 

beneficiaries studied, as many ~ 

Contd ••••• 
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(conf:d,. ) 

total sample households 
(about 64 porcent) alao 

felt tn~t their overal) 

atatus in the vill~78 

80ciety had beeD 

elevated as a conS8-

tuence of their 
coverage under IRDP. 

About 36 percent, 

bowever, cUd not 

aotlce any change 

1n this respect. 

N I R D 
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Gokhale Institute 

rural India would be 

covered by IRDP, by 

Murch 1985. ~hese 

constitute ona-third 

of the es t1ma ted 

mmoor of poor 

households in rural 

:India 1981. 

State Bank of XDd.1a 

503 (50.3%) recorded aD increa.8 

of ovor~. 1000/- in thelr 
annual family income. Xn the 
c~e of 217, 1.e. 21.7 percent 
of the beneficlaries, the 

increase recordad w •• ~re 
than R". 2000/-. 'l'h1a may be 

genorally considered .. 

adequate for poverty 

alleviation even for the 

poorest strata of the society. 
Excepting agriculture, all 

sectors viz. th~ allled 
agricultural sector (37.5%), 
tertiary sector (23.5%), 

Yillage and cottage industrie. 
.ect,.)r (4.5%) showed reuona.bl.y 

.atisfactory income gener.tloa. 



High Level Stendlng Committ~e on Rural 
Credit - 24 Jsnuary 1986 
Annexure II to note on Agenda item No.2 

TELFr.RAMS I"RESERV9A~n<" 
TEl ,EPIl()NF r 295602 -04 

RESERVE HANK OF INDIA 

TELEX I 011-2455 

RURAL PIAt;f\lING Al'lD CP. fDIT T)EPAP.Tr-1ENT 
CEf\'TRAL OFFICE 

011-2318 
NEW CEFTRAL OFFICE allUDING 

BOMBAY - 400 023. 

Referencel~PCD. No .SP .BC. 16 /C .568A-SC:/86 

September 9, 1985 

.;;;B~h..;;;a;.;:;d;.;:r.::a~ __ .:.1:::.8.!.., __ 1907 (S aka) 

To All screduled Commercial Ilanks 

Dear Sir 

IRDP - Provision of a preliminary close 
Of assistcmcc during the Seventh Five 
Year Plan - Gujdelines -_._- - - -- ---- -- ----_ .. _--- ------
We enclose a copy of the D.O. letter NO.M.14013/3/85-IRD

III dated 16 August 1985 of Shri Inderjit Khanna, Joint 

Secretary, Rural Development Department, Government of 

India, forwarding a set of gUidelines issued by the Government . 
of India to Stare Governments for recommending beneficiaries 

to banks for supplementary assi~tance under Integrated Rural 

Development Programme. As stated in the above letter the 

guidelines have been prepared in consultation with the 

Reserve Bank of India and the NABARD. The scheme of supple-

mentary assistance is to help borrowers under the programme 

who have not been 80le to cross the povert~~ line with the 

help of the initial assistance provided they are not 

defe.ulters except due to external factors as explained in 

the guidelines. It is presumed that the state Governments 

would have already carried out comprehensive survey of 

beneficiaries to facilitate decision in respect of those 

to be given supplementary assistance. The enclosed guide

lh,es \"ilJ have to he follrn.,rea in deciding i:bcut beneficia

ries ... :ho can receive supplementary c.ssistarce. It will be 

necessary for bar.ks to (~nSUI'C that the terms of sanction 

rf the crininal loar DTC ~0dified ~hercvEr 3uch a step is 

•••• 2. 
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called for. The banks should also scrupulously follOllo' the 

instructions in para 3 of the guidelines regarding availa

bility of infrastructure facilities and backward and 

forward linkages. We shall be 0lad if you will please take 

immedlat~ steps to com'mmicate to your controlling offices 

and branches the guidelines tor supplementary assistance 

and the concept behind~his assistance as mentioned above. 

A copy nf the instructi'1ns issued may please be sent to us 

for record. 

Please acknowledge receipt. 

Yours fClithfully 

!.' /J", 
R • P. Sat }ltJ t e 

(,td(~f Officer 



Inderiit Kharlna, 
Jolnt"secretaryCIRD) 

JT. SECRETARY 
DEPTT .OF RURAL [)EVEI.OPMEf)'T 

GOVERI'!t1ENr <..1F INDIA 
KRISHI S:lAVAN, NF.\'l DELHI 110001. 

D.O. NO.N.14013/3/05-IRD. III August 16, 1985 

Dear Shri 

I am sure that the survev of benefic: ior ies fer 
supplementary dose of assistanc:~ would now have been completed 
by you. We are awaiting the report of the survey along with 
a statement giving stratified information of income levels 
achieved by these beneficiaries, district-wise as per the 
prescribed proforma, as r~juested in my D.O. letter of even 
number dated the 23rd April, 1985. It is hoped that we will 
receive this soon. 

2. In the meantime, the Government have, in consultati('ln 
with tl'e Rt.':3ervt:~ Bank nf India and the Nat.ionaJ. Bank for 
Agriculturt:: and Rural Development framed the guldelines for 
provj s if"n f)( suy plementary ass istar.c €, a c0PY. r;f which is 
enclosed. The Cc1S('" for SUf,plement.ary dOSE: of assistance 
may be processed in the light of these guideline~3. 

3. However I the following points are stressed: 

ii) 

iii) 

iv) 

v) 

the second asset need not be repetitive of the 
first one. The second asset may be selected 
kcepinq in view trlc obj ective C'f helping the 
fumily to cross the poverty line; 

the f<Jmily will be the unit. Any member of the 
family may be selected. for supplementary assis
tance. While selecting the members, the need 
for covering a3 many women beneficiaries as 
possible may be kept in view: 

at paLa 4 of the guidelines it has been suqgested 
that a committee comprising the 800, Bank Manager 
and DPDA official and chaired by the Sub-Divisional 
Officer should eXamine thE:: extent and nature of 
supplementary assistance. The committee can, 
ho.,.,ever, coopt any ether member considered useful 
for this purpose particularly the elected rE:pre
sentatives 0f Panchayati Raj Institutions at the 
block level or any othE:r technical officer who 
can help in assessing the viability of the 
project; 

above all, it should be ensured that with the 
supplementary dose of assistance the family is 
able to cross the poverty line; 

~he progress of providing supplementary assis
tance should be reviewed periodically in the 
meetings of thE:: coordination committee at state, 
District and Block levels. UrgEnt meetings at 
all three levels may be convened to explain the 
guidelines to the officials and bankers SO that 
implementation at the field level is smooth. 

A copy of these is alse bein<;! sent to the :'-1anaging 
Director of all nationalised banks and also to the Project 
Directors of DRDAs. 

Wi th regards I Yours sincere ly, 

(Inderjit Khanna) 

bgk. 



Guidelines to State Governments for 
recommending beneficiaries for 
supplementary assistance under Inte
grated Rural DevelopmentProgramm~ 

It has been estimated that 16 million beneficiaries 

have already received assistance under II~P during the 

Sixth Five-Year Plan period. However, the evaluation 

studies on the implementation of IRDP have revealed a 

num~r of deficiencies in the actui:JI execution of the 

programme.to'or instance, it has been observed that 

identification of beneficiaries in most cases was not 

based on any surveys or re9ional plans; ineligible 

persons having annual family income of over Rs.3,SOO were 

selected as beneficiaries; activities financed were not 

supported by adequate infrastructural facilities and 

marketing ,support; a number of beneficiaries were provided 

assistance [or activities like animal husbandry and dairy 

development without ensuring availability of supporting 

facilities; and norms prescribed by NABARD/H.81 regarding 

gestation period, total period of loan, provision of 

working capital and minimum si~e of unit were not followed. 

Consequently, a large proportion of beneficiaries have not 

yet been able to cross the poverty line. One of the main 

tasks under IRDP in the first 3 years of the Seventh 

Plan would, therefore, be to help consolidate the achieve-

ments in the Sixth Plan period through proper remedial steps 

for correcting the deficiencies which have adversely 

affected the implementation of IRDP in the past. 

D.O.NO •. K.14011/4/85-
IRD-III dt.2.4.1985. 

D.O.No.K.14011/4/85-
IRD-III dt.23.4.8S. 

D.O.NO.14011/1/8S
IRD-III dt.13.S.8S. 

2. In communications noted in the 

margin, we have brought to your notice 

the broad strategy to be followed under 

IRDP during the Seventh plan and in 

1985-E6. Instructions regarding the 

survey, physical and financial targets have also been indicated 

therein. In particular, attention should be given for 

providing infrastructural facilities and the forward and 

backward linkages, provision of good quality assets, 
••• 2. 
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at the block as well as district levels. The strategy 

envisages provision of a supplementary dose of assistance 

to certain elig1ible categories of beneficiaries of the 

Sixth Plan who are still below the poverty line so that 

they will be enabled to raise their income above the 

poverty line. Gor have, with the concurrence of the Rural 

Planning and Credit Department, Reserve oank end the 

National Bank for Agriculture and Rural Develcpment. 

accordingly approved the following guidelines for the 

identification of beneficiary families for supplementary 

assistance : 

1. A systematic survey is to be conducted as advised 

in this Ministry's letter dated 23rd April 1985. On the 

basis of the data available after the survey, the assisted 

families can be categorised as (i) those not eligible for 

further assistance: and (ii) those who can be considered 

for a supplementary dose of assistance. 

(i) £..2J:~<2.rie~ n.9t eligib~ 

In the category of those whq will not be eligible 

are tho following : 

(a) Those who were wrongly identified at the time of 

first assistance (family income prior to assistance 

exceeding Rs.3.500/- per ~nnum). 

(b) Those wh~ have crossed the poverty line after receiving 

assistance under IRDP. 

~!=) Defaulters who have benefited from the scheme and 

had ~dequate repaying capacity but failed to repay 

the bank dues. 

(d) Those who have misutilised the loan by not acquiring 

the asset at all or by disposing of the asset after 

acquisition. 

n •• ]. 
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(11) S!.!.§.92ri~~~~t~!.l-~.iill_ be c£'l}siq~red 

Fam11 i.cs "'lhich Cdll be considered for supplementary 

assistance will be -

(a) those who h~ve m8int~incd their assets ~c~uired 

poverty line. In these caSf~S also, a furth~~r 

sc rutiny m;.lY bt_~ In-'}de to dec ide wile Cher supplem2ntary 

assistance (subsidy and loan) will enable them to 

l.i Sf!. allov.,.; the p()verty lint;'. 

l)y i.I'ljl~:U)/KBI were not followed in d(~terrnining the 

gestation period/rapayn~nt period which resulted 

In these cases, the 

repayment 0(· in~;tllllllents in th .. ~ £ir:;t instance 

fIlay he rf~so::h.~duled dnd on this basis if the borrower~ 

l,)-).n F\r:I.~OUllt. rf~veal S l:hF;t he would not have been a 

df.'f<':lu] I. [ (Le. had the norms been followed) he 

TTI<'1y t.le consid,.;;l:\3rJ for r;upplementary assistance. 

(c) 1·',!n·::,fir.i.2ri"'R 1,<lho di.rl not receive adequate ",orking 

capiti'll. Tn such cases the benetic:iary will be 

,')""C';!med ill'? I~ltyihle tor adeauate working capital and 

keeping jn view thc norms laid down by RbI/NA.8ARD 

this would be sanctioned as a term lear •• 

(d) cases where minimum size/number of units of asset 

as prescr ibed by NAf:'lARD was not given. In such 

CAses also, the benefici~ries will be eligible for 

supplementary assistance to the extent of the 

shortfalls in the assistance provided taking into 

account the (~ligibility on the basis of the norms 

laid dot ... n by NABAlu:. as regards vi'3.bility of investrrent. 

Tha supplementary assistance is, however, to be given 

only if via~ilit~ of th~ a~diti~nal input together with 

the previuusly financed asset i5 demonstrated and neces~ary 

•• 4. 
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facilities for maintenance of ~sset on a day-to-day 

basis and assured i'rrangements for mark,~ting of prodoce 

are available. 

(:.t') cases where assets <l.C 'tired by the benef.;.ciari'?s w~re 

destroy~d "by natural. calalll.L~·i v.c ":.;ut;, of anim~l (1:~ 

the case of loans for dairy/animal husbanrlry) cr 

accident by fire and the rescheduling of the outstanding 

loan and replacement of asset with the help of supple-

mentary assistance will enable the family to cross the 

poverty line. 

2. In all the above cases the terms of sanction of the 

original loan might need modification to rehabilitate the 

existing unit and to make the investment viable. It w..>ul,] 
to 

also havelbe ensured that the balance outstanding 1n the 

e~isting loan together with the proposed second loa~ woulrl 

be within the repaying capacity of the beneficiary. 

3. In recommending supplementary assistance in cases 

which satisfy the eligibility criteria, it must be ensured 

that adequate infrastruct11ri31 facil.ities rwd back\>lard and 

forward linkages such as availability of raw matGLidl::., 

marketing facilities, etc., are avail~ble sO that the 

investment does not become infrcctucus. 

4. In order to determinetha eltgibility of the benefi

ciariesfor supplementary assistance it will be necessary 

to undertaka a c~se by case analysis. A committea comprisirg 

the BDO, Bank t-lanager and [HillA off icial and chaired by the 

Sub-Divisiqnal Officer whould examine such cases with 

r~fercnce to the data thrown up by the survey,d~tcr~in~ t~3 

causes of unsatisfactory progress in c?ach case and H;comr.>~r.d 

on merits of e~ch case whether the family should be given 

further assistance and if so, with what kind of comple~enrrry 

support. The committee should keep in vie\" the foll,)".:~ng 

points : 

a) Supplementary assis~ance should be adequata to assist 

the family to cross th~ ~~v~£li lin~. 

• •• 5. 
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b) The subsidy for supplementary assistance together 

with the earlier subsidy provided should not exceed 

the total ceiling of subsidy viz. Rs.3000/4000/5000 as 

the case may be per f~mily. 

is 
ct In cases where supplementary assistanceLto be given, 

the bonks would have to consider rescheduling of 

previous loan to make the family eligible for a 

second loan. 

d) Special attention should be given to evolve integrated 

viable schemes with necessary support facilities in 

marketing to ensure that with the credit made available, 

a family is able to cross the poverty line. 

vvp/ 



High Level S~andinc; Commi ttee on '~'.lrcl credit 

Review of O~r6tion of 
Lead Bank SCheme 

24 January 1986 

~9.enda Iten 3 

'The Lead Bank Sche me (LF3S) wh ieh .".,Tas introduced as <an 

organizational frcrnewori<: fOl:" the i.m')lGim::·ntation of the social 

obj ecti ves, based on the rec om~;'endat ions of the Gadgil study 

Grouo (1969) has come to be recot;,mi.sea 2S an effective foruI":'l for 

:)lanning the crecHt suo")liec tc vc>rious :"'Il."ogrammes of rural develoT)... 

ment covered under ;:,riori t.'!, sector fin ?.ncing by bcnks i ncludi ng 

eradic2tion of o()vert.y. The :"·,eum i.s :)artnered by entire bcmk:ing 

system consisting of Driv03te 'l~iI ryt.lblic sector commerci?l banks, 

regional rurel banks, ancl cO-,()'')?l:·,:,·tiv~ b2nks, finanCing institutions 

like state financial corrur .. ;,tions, :::'C/S'f Develo~ment Cor'JOrations, 

deDartments and agencies of ,',",t<:>.te C;('vernment concerned with '")riority 

sectors and na tional insti t'.ltions 1i ke, Nab2rd and IDBl. '"!:'he 

Reserve Bank of India as the Cent.ral Sank of the country has also 

involved itself directly in t!1e lead Ba~k Scheme both at district 

ane state levels. The LBS concerns i tsel f with that oortion of 
a.cP 

loanchle resoUrces ot bcnks .... 'h~.C~1{~r~~>loyed for Driority sectors 

and c!lxost. entire credit JO!"t.f:)l io of regional rurcll banks and 

co-0?Erative banks. Its fUnctions encon-"'c.$S all nhases from credit 

".)lc3nning, ensuriT'X] ryhysicaJ. rr:tail ""01.:lts for its disbursement, 

evalu('1tion. It h as bEen introduced in .=.11 433 di~ tricts in t~~c 

country including Sik·~im. 
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2. A com?rehensive review of the working of the LBS was mede 

by a Horking Group appointed in tbvember 1981 by tte RBI. The 

C~ot1"@ submitted its re'Jort in 1983. Host of the recommend2tions 

Vlere accented by the RBI and are being imnlemented by various 

2gencies concerned. The RBI has also constitu+:ed a High Power 

Com-:1itL.ee with the T'enuty Governor of t.he '3ank in-chcrge of the 

R'CD as Ch alr:nan. 'L'ne HpC 15 exoected to nrovide necessary g,lidance 

in v2rious matter.s reI ati ng to the LBS. The Comrni t t.e~ has met 13 

tirres so far. 

1;Ior..l:ns_o!-~?:>rdins. ti on 

3. The L~S mainly Ouerates through the lead bank, its Lead 

sank Officer, and tr e district consul tative cornrni ttee Wi th its 

standing com'Uttee. In this task it is assisted by the Lead 

District Officer of ti1 e Reserve '3ank 0 f India am the di strict 

coordinators of banks ,·,herever aO'JOinted. At the state 1 ev~l the 

,rogress of 'Jriority sector lending is reviewed and orob1ems 

discussed by the State Level Ban~ers' C:::>mmittee. In a few states, 

ad-hoc ccmmi ttees h eve been created at block level such as recovery 

revie,..,. committee but there is no regular set UP as such at that 

level to monitor a1d review the nriority sector lendi ngs. 

District Consultative 
Com-ni tt~_( DC._~C-..:..) __ 

4 • ~he dis trict consul tati ve committees (OCC) ,,,pre o:'igi nally 

c0nc; ti tuted in Clur-SUanc e of the recom~'lend ation of tl· e Ban1-cing 

·~o-n"i ssion that such a commi ttee would facil i tate cons;Jl tation 

d coordl.'natl'on between financial institutions and concerned 8:-:1071:;, an 

.gl·)"ver::T.1o~r:t :je-::lartments at the district level. The \'1or1<ing Groun on 

L~.S hcd ex:)ressed the view that the functioning of tht,::;e committees 

left much to be desired on account of unwieldy size, representation 

by junior level officials, lac 1( of proner attitudin."l orientation 
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on the :)art of !')artici Dants, unsatisfactory foll()H-~T) and 

inadequate secretarial SUD~rt to the lead Rank Officer who acts 

as convenor of the co:-nrnittee. The !XX::s were, therefore, advised 

to be reconstituted by excluding some of the smaller cormnercial 

banks CI1n a few ~:Jvernment denartments as 'tll e interests of smailer 

bC'lnks could be taken can;? of by the lead banks. The DCCs hav·C' been 

according ly re-constituted but the desired resul ts have no t been 

achieved because many benks represent,sd on the committee have not 

aD?Ointed district coordinators as recom'renc]ed by the hbr'kinr,r GroUn. 

A senior brarch manager wit};c.ut ful"L J<no~Nledge of his bank's oositior! 

in the district attends the meetings of the committee in place of 

district cooroin2tor and is, thprefo!:"e, not in a oosition to Dresent 

coordina.ted picture of his bcn};:'s operations in tlle district. As 

regards frequency of the meetings t:'ere have been no comDlaints 

and the meetings are held qu.3.rterly. However, due to oreoccuoation 

of COllector/Deouty COflr-nissioner : with various jobs there are 

occasions wh e:"e meetings h ave to be 1X)stooned at short mtices. 

The nec generally revie"'~s pro(=~rE:ss of all im?Ortant orogram~s under 

agriculture and allied activtties, small-scale ind!stry, bio gas and 

snecial progrc:mmes like IRDP and SEEYU. 'T'11e DCC is oarticularly 

entrLlsted wi.th the task of formu12ting the district credi t !')lan and 

the annual action DIan, allocation of shares among banik'S: and 

reviewing the ?rogress in L~~lcmen~ation from time to time. Details 

of t.l1is aspect are discussed in later "Jaragraphs. The ooeration 

of fue Ie a:J bank scheme both at district and state levels has come 

to be tt"€ resIX>nsibility of tile lead bank v'it'!-, the result 'tll,:t not. 

only the desired level of involvement of all members is not achieved 

btl t even essen t ial d c:ta cb no t beC':XilO ava il a~le for a meaningful 

review. 
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standing co~~tee of DOCs 

5. The standing committees of OCCs have been constituted in 

most districts in pdrsuance of the reoommend?tions of the working 

Group on LAS. Normally, they are exoected to meet once a month but 

some of ~ en are not regUlar particularly because committees are to 

be chaired by the District Collectors and due to their ~reoccu~ation, 

the LBOs are at ti:nes unable to convene the meetings. The Com:nitt.ees 

follow U? o?erational problems raised in the DCCs with various 

agenCies for getting th em resolved. 

State Level Bankers' 
Co;omi ttee 

6. The state Level Bcnkers' Committees were formed on the basis 

of the crlvice issued by the Govt. of India in APril 1977. These 

Committees were exr,ected to be a "9Urely bankers I forum but later 

on as a concommi ttance of 1 inkage of priori ty sector credi t 

'!')ro~<ram.'1les with develo~nt programmes of State Govts., the 

commitrees oreferred to include re':)resentatives of state governm8nts 

so as to facilitate a meaningful discussion and solution to oroblems 

faced by bankers Vis-a-vis the Govts. In COUrse of time the SLBCs 

have come "to function more or less like apex of the OC'Cs and the 

characteristtcs of the Q:)nstitution of OCC have got reflected in 

that of th e SLBC also. The growth in the set up of SLBCs has 

made them someWhat umdcldy in si ze. ~.ll comll~rci a1 banks, 

irresoective of ~eir numher of be anches and ?rooortionate srI ere 

in credit dispensed in the state are members of the SLqc. ~e 

meeting of the SL?C is presided over by the Chairman of the ,"):lblic 

sector bank desianated as convenor and major b2nks are re'Jresented 
sentor -

by theirL of ficers in th e state such as Chief (£neral : :anagers or 

Zonal Managers. But smaller banks are generally re?resented by 

branch managers or other junior officers which creates problems 
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in maintaining levels of disOJ.ssions as also im!X)rtance of rubj ects 

raised for discussion. As the SLBCs have been inviting government 

re?resentatives on their own initiative, trere is no uniform oattern 

for government particination. In some states, all imryortant govern

~nt de';>2rbnen ts am agencie s are reTJresented whereas in others the 

Directors of Insti tutional Finance and a few other major interests 

alone are invited for SL~ meetings. The focal :>oint and coordin ating 

character of Director of Institutional Finance -loses its significance 

for the ban l(ers when every de ':)artme nt_ is oresent and answera'-Jle in 

the highest level ;C:t.t\,1m of SLBC. The Horking Groi.l~ on LBS had stated 

in its re!):)rt that lithe SL9C should be a forum of finanCial 

institutions". But it hed also ensured that SL"=lCs would ~view the 

assistance required and '::1I"ovided by government agencies and ensure 

arrangemen ts for the training 0 f both bank end g::>vernment staff. By 

virtue of such functional coverag: government involvement in SLBCs has 

become necessary. A clarity about the mle of SL3:: is exnected to be 

look:ed into by the study Group apoointed by the Govt. of India under 

the Chainnanship of Joint Secretary, Banking. 

7. In some States SLEes have set up standing Committees/Steering 

Committees to follow uo their deciSions With Govt. agencies. In 

addition, SLJ:Cs have been Q)nsti t ut1ng when'2ver n,~cessary, Sub

Commi ttees/sub-grouT)S to attend to SDecific functions or look into 

specific matters. Such Slb-committees/sub-gro\.\'Os are wrund u") as 

and when the work is over. 

~~ 

A 
• • •• 6 
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8. The state GOvernne nts had, in the mid-seventies, consti tu ted 

state Level CODrdination Committees :fOr ban}:: finance. The 

Co:nmi ttees are oresided over by Chief i1inisters or Chief 

Secretaries and attended by all major government secretaries and 

Heads of o~erational deoartments concerned. BC'nkers inclLlding RBI, 

NABARD, and lOBI are members of this Committee. These Committees 

are not quite regular in t heir meetings. With the SLBCs including 

government functionaries in their meetin~5, they and SDCr.s have 

come to heve more or less identical coverage and membershio, exceot 

that in SLCC tre government r.>artici?ation is larger and at higher 

levels. The overlanr.>ing and du-.:>ll_cation :)f functions are all the 

more a';)'Oarent when onp meeting closely follo\-.'s the other. 

District Level Review 
Commit tee (DLRC) 

9. Earlier one meeting of the District Consultctive Committee, 

held in the last quarter of the year was held as a District Level 

Review !'1eeting for (a) evaluating tl1e ~rogress made in the 

imr.>lement ation of the Di strict credit Plans cnd Annual. Jetion PI ans 

(till the end of third quarter of the concerned year fur a nearest 

"9r evious date for which data are available), (b) considering the 

draft Annual Action Plans for the ensuing y~ar, and (c) identifying 

oroblem areas ~d deVising sui tabl e remedial ste';)s so that the 

01 ans could ~ imolemen ted smoothly. These meetings were attended 

by re~resentatives of the financing in:,ti tutions as well as the 

State Govt. ~Dartments and develonment agenCies. The \-Ior1(ing Grou~ 

on Lead Bank SCheme had e:xa'":1ined the rol e played by these meetings 

and observed that they served a:; useful forums for bringing 

together the various organis ation s ';)artic i "9ati ng in th e Lead Bank 
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Scheme end had evo] ved in to foru'ns for a general review of the 

performance under the cr-edi t plans. The Group recOllUnended that 

these committeEs should be designated as Distr ict level Review 

Committee~ and could include one or two reoresentative non-officials. 

The Croup further recomrrended that the DLRC sho,lId meet hal f-yearly. 

The first meeting wOll1d ma'-::e a mid-term review of the Derformance 

under the running olc3ns as well as of th e discharging 0 f the reI ated 

obliQations by the non-financing institutions. ~oJherever necessary, 

the DL.~s could sugqest mid-ye ar corrections in the "01 ans tc3King 

into account subsequent develo':X11ent.s after the 01 ans were formul e.ted. 

These Committees me€'t :nore or less regul &ly in all the districts. 

state level Review 
Committ.ees (SLRC) 

10. At the state level the convenors of the state Level Banlers' 

Committees were advised to organise State Level Review Committee 

meetings on the -oattern of the District Level Review Con::O. ttee 

meetings at the district level. SIRC mee tings are hel d once a year, 

ge IF rally in t he fir st qu arter of the calendur ~re ar after the 

Annual Action Plans were launched in all the districts of the 

St2tes. Both the DLRCs end SLRCs ?lay quite useful roles, 

particularly in finalising the sectoral and sub-sectoral outlays 

under the credit olans after detailed di. scussions in separate 

sector-wise group meetings. 

Lead Bank s end I.e ad 
Bank Officers 

11. The strength of the lead bank scha:ne depends to a large 

extent on its Chairman but more on the lead bank officer, who acts 

as t~ convenor br:>cause t~ Chairman being busy with vericus jobs. 

Hence ce rtain minimum r°-=quirernents are envisaged for the Lead Bank 

Offic er such as his status and experience 1n rural fin cncing. 
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He is also exoe cted to have office and staff for secretarial 

work. It is, however, generally obsErved that lead banks have not 

paid adequate attention to these requirenents. The status of Lead 

Bank Offic er in many dls°tricts is very junior. He is made 

res!)onsible for work other than that connected Wi th Lead Bank 

Scheme and has no separate staff to ~sist him. 

District Credit ~lans 
and Annual ktion Plans 

12. The conceot of credit -olanning for bankable schemes at 

district level was derived from the 'area ao~roach' r~commended 

by the Gadgi1 Committee. However, it w~s only after the establish-

ment of a net-work of branches of canmer-cial banks that the 

formulation aoo implementation of district credit olans covering 

all a::ti Vi ties in the priority sectors become meaningfUl. The 

RBI issued comprehensive guidelines for preparation of district 

credit plans designed to be coterminous with the national five 

ye ar plans. The g.lidelines were also intended to bring about a 

l2rge amO'.lnt of uniformity in the formul etion, presentation and 

implementation of district credit 1:)lans (DCPs) and the operative 

annual action 1:)lans (AAPs). But due to non-availability of 

district development plans and the inab~lity of Lead Banks to get 

from the various goverrmental agerx::ies and departments necessary 

baCkground data as set out in the RBI 9llidelines - a large degree 

of adhocism has come to exist in the di strict c~edit olans. The 

th ird rourrl of di str ict creci t Dl ans and annual action 01 ans 

covering the years 1983 to 1985 hcove been prepared so far and 

. 1 fo r 1986 are exoected to be ready for all the annual actl.on pans 

districts before the end of January 1986. Peming the finalisation 

of the Seventh Plan which took place only in November 1985, the 
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lead banks were advised by the Reserve gank of India in August 

1985 to prepare annual action ry1ans only without a District Credit 

PI an. The next round of DCPs are ex'Oe cted to be 'l)repared as soon 

as the Seventh Plan details are known fur the ?eriod of Seventh 

PI an comrre ncing from calendar year 1987. 

13. Aocr t from the absence of dis trict development ")1 ans and 

consequent inadequate data base the onerative efficiency of District 

Credit Plan and the Annual Action Plan is impeded by other reasons 

also. The system of inte grating AAT? wi th '9€rformance budgeting of 

the banks for the area is not working sati sf2ctori1y. The regional. 

rural banks am the co-operative banks in their anxiety to show 

better performance than earlier year accept higher targets and if 

their eligibility to get refinance frcm NARA..qD goes down for any 

reason they have been incapable of carrying out their obligations 

and achieVi ng the targets. In a fe .... ' districts where commercial 

. banks have more or less reached their level of financing 

oriority sector or credit deposit ratio, there is reluctance to 

accept a share in the annual action n1 an proprtionate to those 

in the earlier plans. This has been creating problems for both 

lead bank and the lead district officer of the Reserve Bank. It 

also throws higher burden on Q:)-o'9€rative banks or other com:nercial 

banks dis~ooortionate to their caoacity. The creai~deposit ratio 

is used by the state governments and others as criterion for 

assessing t te performance of the com:nercia1 banks in distributing 

credit even in the districts. The Ghosh Working GrOuu on the Rolp 

of Banks in imolementation of the New 20-~oint Economic programme 

had relevantly mentione d that the credi ~de'8osi t ratio should be 

considered only as a rough yardstick tn ensure that deoosi ts 
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mobilised in rllr al and semi-urban areas ""ere not deryloyed elsewhere 

but were used to finaree local economic activity. The credi t

de-qosi t ratio of an inc1l. vidUal bank should be the background data 

for allocation to and acceptance by the co~rcial banks of shares 

under the MPs. Such t;>lanned allocation anong banks is exoected 

to take into account all viable schemes feasible in the district and 

th:.ls active oarticipation of com;nercial banks in -assisting wi thin 

rural development programme of the district was assured. Thereafter 

the LBS forum as well as state Govt. need be co ncerned wi th the 

i!1lplementation of the olans only. 

14 • The ad-hocism in the AAPs is oartly accounted for by the 

oroblem of integrating spe cial ~rogrcmnes in the AAPs. Th e latter 

depencfis on goyernment l?Olicy formu12tions and subsidy fund allocations

Unless these are decided in crlvance of the AAP forrnu12tion they 

cannot be fi tted adequately into the latter. This resUl ts in b-ro-

sets of pcrallel plans and all the banks are compelled to Dush to 

the background the AAP allocations to give way to acti vi ties under 

special ?ro grarnmes. The High Power Committee on Lead Bank Scheme 

and the ~lorking Group on Ie ad Bank Scheme had examined the question 

of shifting the period of OCPs/AAPs to the financial year. The 

\vorking Group on Lead Bank SCheme has <J:) ncluded that such a shifting 

would not serve the purpose for which it was intended. i'he Gro.1.p, 

on the other hand, was of the view that it was necessary to h aVe a 

uniform oeriod for AAPs and the oerforrnaoce budgets of banks, v.,hich 

should be the calender year. On the other hand, it i:s~-pos.ible 

for the state governments to indicate firm allocations of funds 

and disaggregations of de'9artmental olans only after the budget 

sessions are concluded and the Lead Banks w ill be able to get data 
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and otl"er SUO'"1ort from tte state government deoartments in the 

first quarter of the finmcia! year. Any 'Oro!)er integration will 

be oossihle only if th e AAPs are !)rePared during this quarter after 

collecting these data and, in that case, the AAPs can be effective 

for July-June period but this they cannot be detailed in the 

performance budgets of banks which are for the calendar year. 

Moni tor ino end 
Information System 

15. The moni tOring 0 f th e implement at! on of Driori ty sector 

credit Drt> grammes :nreSU?poses availabili t;r of data reI ating to 

the physical end finaoci al a:hievements under the targets set for 

the various financial institutions in res~ect of various sectors and 

schemes. Information about carrying out obli gation s in res~ct of 

infrastructure end su o~rting services is to be made avail able by 

non-financial institutions. -rhe data are to be COllected and 

nresented by the LBOs and Convenors of SP~Cs res?ectively to the 

DCCs and SLBCs for reviewing the performance. But th: data base 

am regularity of suQ1 moni toring and review contirlue to be far 

from satisfactory. The formats required for collection of data 

were rationalised by the Reserve 8ank of India and with a view to 

avoiding multiplicity of returns and dlplication of work 

issued instructions to the bank in r-1ay 1984 for collecting and 

furnishing data to the occ and the RBI. The first return under 

the revised data relates to the quarter ended Harch 1985. It was 

also decided to entrust to the lead Bank Officers con::erned with 

the work of collecting dat.a from individual i:-lstit .. ltions and 

comoil in 9 them and r:r esenting the sarre to the DCCs but thi s process 

is yet to stabilise in all distriCts since state gJverrtnents have 
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however started calling fOr a3.ditional data from the banks for 

monitoring every special scheme and specific orogram",e indet:endently. 
has 

This/led'.! to rnulti:.Jlicity of reoorting and dunlication of work at 

the levels of braoches of banks and ccmniling offices. The SL3C 

convenor banks are also calling for data in their own formats. 

' .. Jhen separate data are furnished to the different foru:ro, the RIS 

schedules get relegated to the background.. .l>.gain, the data 

presented under ad-hoc compilation are found to suffer frOOl 
can not 

correctness ardL~m be mutu~lly reConciled, thereby imnairing the 

quality of It>view and conclusions. 

16. Despi te the RBI imTe ssing U"1on 'tl! e state governments at 

the highest level the need for regular periodical feadbcc'J.c to the 

DCCs by the concerned government de~artments and agencies in carry

ing out of the obligations identified for later such feedback is 

not availcble in most of the states. Credit being only an aid 1br 

develo~nt unless the develonment and extension service departments 

and agencies simul taneoLlsly report about the role ")1 ayed by them, 

review becomes on~sided end wrong conclusior&s can be arrived at. 

The Chairman of the OCC who as Collector is the head of the District 

Administration may have to build un a focal "9Oint under him 

corresoondi ng to the LBO for assemhling all information to be 

furni shed by the governnent denartments and agencies. On the other 

ham, the re is a predominance of interests connected wi th S1?eci al 

programmes like IRDP for which agencies like DRDA and the District 

Collector himself are a::countable and hence data on these -nrogramrnes 

are monitored with more res'Jonse. It may be pointed out :.t:)( here 

that imnortan t as the se pro gramrnes are they accoun t for no t m:>re 

than 15 to 20 "9€r cent of total priority sector financing under hAn 

A 
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and the residual oortion which is major gets a disproryortionately 

low lrvel of attention in monitoring and review, i:1 the absence 

of n>gular flow of infOnnation and invol vement by concerned <pvern-

ment de oarbn en ts and age~ies. 

Reserve Bank of India and 
Lead D1 stric t Offic ers 

17. Th:.> ~ed for closer involvement of RBI in monitoring both 

the prepara tion and implemen tat ion of the di strict credit ")1 ans 

was realised while introducing the gui delines for the second round 

of the distrkt credit Dlans launched from ,January 1)80. '!'o achieve 

JS thiS, RBI designated its officers as Lead District Officers for 

grou 'Os 0 f districts. .a:9art from attending OCC and Standi n g Comr:1ittee 

meetings, LDOs are requ ired to explain and cl arify ?Olicy and 

operational guidelines and circulars issued by RBI and GOI in reg2:rd 

to prior.!.. ty sector financing and s:;>ccific ?Qverty-arnelioration 

progranr~s; help and c;uide D2rtici?ants of LBS forums in reviewing 

various data for monitoring credit olans, undertake special studies, 

investigate into cOffi')laints relating to oriority sector lending; 

and Visit !Jranches of financing institutions and beneficiaries of 

credit for on the spot feedback to be given to the bank. 

Training 

18. The need for a proper understanding of the cooce";)ts underlyinq 

the lead ban k sche~ was recognised from lni tiel stages and a'")'Oro~iat· 

training arrangements were made CIld gradually strengthened in the 

last four years. Apart from the various 7')rc)9ra.1t-neS conducted in thp. 

RBI Colleges at ,Bombay and Pune covering all asrx~cts of oriority 

sector financing for officers of commercial and c~oo~ativ~ banks, 

soecific training 'Orograrrrnes were organised to train the I.DJs, V~Os 

and DRDA Project officers to eqUip t?"em far the oreparation of the 

District Credit Plans. The RBI and NIBM together organised 
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orientc-tion workshops for the trainers consi sti ng of i n-ch crges of 

J)eveloDrnent \-ling of DBOD/Regional Offices of R~D in RBI am 

selected offic ers of lead Banks who in turn OJ nductcd th e traini ng 

nrogrammes for the LDOs, LBOs and POs of DR.DAs. A series 0 f 

regional seminc-rs of 3 days I duration were organi sed duri n9 1933 

for grouos of 3 to 4 districts. These seminars Were organised 

far the bene fi t of the fie 1 d fUnctionaries of banKs and government 

deDartments inv~lved in the process of oreparation of DC?s and AAPs. 

Such worksho?s Will be organised again before taking u"';) the work of 

preparation of tl:!W OCCPs for the Seventh Plan. 

19. The Leed Bank Scheme h as emerged as a usef1..ll i!'!.'> trument for 

credit Dlanning at the district level, for giving guidance to the 

"9articipating institutions fur proper i:rmlementation of the '91ans, 

for coordin ating the acti vities of banks with the develo':)ffient 

agencies, for monitoring various credit schanes including anti

Doverty '9r01ramrres, for reviewing of the performance of the financi al 

institutions individually end sectorwise, and also for evaluating the 

overall results of the im?lementation :)f the credit nlans in the 

dis tricts. There is no other forum at the di strict or state levels 

fer givi ng guidance to as well as handling th e work of preparation of 

dis trict credit pI an s for tl"e develO?ffient of the or iori ty sector. 

Not only the banks, but the state government departments look to 

the se forums fu r ventillating the problems of develo':ll1lent fi n ;:nci ng 

am seeking solutions. This speaks of the recognition accorded to 

the LBs by all concerned. ~,fuil e there ar~ handicaT)s for 'Jreparation 

of credit olans in a realistic manner in the absence of district 

develo~nt T)lans for individual districts their uti) i ty does oot 

get diminished becalse there is gradually increasing coordin2tion 

between finencial institu tions and develo --mental ana. pxtensional 

agencies. The statenent enclosed indic ating the statE'\"ise l')Q sit ion 
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of targets and achievemen ts under tre Annual Action PI ans for the 

~ ar 1994 will show that the achievemen ts were by and 1 arge satisfa-

ctory, if viewed agains t the context of the i nfrastructural and other 

inadequacies obtaining in t~ vqrious dtstric ts. 

20. The credit olans are at: ")resent !')rep..=!red with reference to 

the broad blockwise assessment but on a di.stric t basis. At the 

block level, til ere is no pro"::lerly structured forum corresl')()ndi n9 

to the District Consultative Committees at the distr:k:t level. In 

some states, Block LEvel Consul tative Committees have been formed. 

"'hese Comllittees have been gi. ven the fUnction of coordinating the 

activi ties of the br anche s of the fin Olci ng b cnks, on the one ham, 

and the block level offici cis, on the other. The block level forums 

were not envisaged originally in the Lead Bank Scheme and, the High 

Po,.;er Com:nittee had deCided that banks need no t act as con'l.e nor 0 f 
where they exist 

such forums. The meetings of these commi ttees/are convened by 

block level officials. The Wbrking Gro~? constituted by the GOI 

under Joint secretary, Banking has been s'gecifically asked to look 

into the role of Coordin?tion/Consultative/Advisory Committee at 

state/Districts/Block levels and to suggest a more rationali sed 

frame of such three tier com.llittees. 
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High Level Standing Comnillee on RUC9.l Credit 

24 January 1986 

Agenda Item 4 

Consideration of measures 
necessary for in.prov in9 
recovery position of 
agricultural advances 

A matter of concern to all connected with 

development of rural economy and banking system in 

particular is the level of overdues in respect of 

agricultural advances. In the case of corrJnercial banks, 

the level of overdues at the end of the year, as the 

following table will show, is above 50 per cent of the 

demand for the year for last 5 years. 

(~. crcres) 

Year ended Total Recoveries Overdues Percentage 
June demand recoveries 

demand 

1980 1233 641 592 52.0 

1981 1501 791 710 52.7 

1982 1827 953 874 52.2 

1983 2223 1182 1041 53.2 

1984 2725 1406 1319 51.6 

The de~and includes crop loans issued Quriny the year 

and due for repayment after harvest and rearketing 

and instalments of term loans due during the year. 

The latter are for periods normally ranging from 

3 years and 10 years and therefore only 1/3 to 1/10 of 

••• 2/-
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the amount borrowed is due every year together with 

interest. Whi.ht sE~ak tip af awef'{ltles tlneter 380ft term 

aftEi ~efifl leeRS 1ii Rot ~"a11able as banks do nat 

~~lntain da~a in ~~1i1 teEm It will be seen from the 

table below that in the case of commercial banks 

the proportion of mediwn-term loans to crop loans 

is quite large. 

(IC.. crores) 

At the end of Direct agricultural aovances 
outstanding under 
crOp loan term loan 

June 1983 1350 2793 

June 1984 1635 3615 

It is therefore obvious that position of overoues in 

commercial bankS at about 50 per cent calls for a 

much more serious view. 

State-wise recovery position 

2. Annexure I to this note shows the state-wise 

position of recovery performance of public sector 

banks in respect of their direct agricultural advances 

during the past 3 years viz., 1982, 1983 and 1984. 

It will be seen that the overall performance in 

Northern Region was more than 6~o in the years 

1962 and 1963. However, it came down to 55.6io 

as at the end of June 1984 on account of disturbed 

conoitions in Punjab. In North Eastern Region 

though it is showing increasing trend from 32.~~ 

in 1982, 34.1~ in 1963 to 38.5~ in June 1984, the 

perfcrrr,ance does not compare favourably with the 

all India avera~e of around 52-53~ in respective 

... 'J/-
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years. In Eastern Region, recovery performance of 

public sector banks has been stagnating around 35-36~, 

in Central Region about 5~~, in Western Region about 

46~ and in SQuthern Region about 56~. 

bank-~ise recovery performance 
(Annexure II) 

3. Based on the latest infcrrnation received from 

24 out of 28 public sector banks, the percentage of 

recovery to demand as on 30 June 1985 ~as above all 

India average for last 5 years in 10 banks and below 

that average in 14 banks as ShO'tln below: 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

Name or the Bank 

State Bank of Iooia 

State Bank of Patiala 

State Bank of Travancore 

Canara Bank 

Corporation Bank 

Indian uverseas Bank 

Percentage of recovery 
to demand 

55.3 

65.6 

56.1 

63.0 

54.6 

66.7 

ur iental Bank of C omnerce 73.8 

Punjab National Bank 58.4 

Punjab & Sindh Bank 68.1 

Union bank of India 57.4 

••• 4/-



- 4 -

Name of the Bank 

1. State Bank of Hyderabad 

2. State Bank of l'.ysore 

3. :;)tate Bank of Saurashtra 

Percentage of recovery 
to demand 

37.3 

43.1 

48.3 

4. State Bank of lHkaner b. Jaipur 45.1 

5. State Bank of Indore 40.0 

6. Allahabad Bank 38.7 

7. United Bank of India 29.0 

8. Dena Bank 46.3 

9. !:lank of t-jaharashtra 45.0 

10. Central Bank of India 43.1 

11. Bank of India 51.5 

12. Vijaya bank 43.4 

13. New Bank of India 51.2 

14. Bank of Baroda 50.0 

(Da -c.a have not been receivt:.·d from remal.nl.ng 
4 barlks viz., Inciian Bank, Syndicate Bank, 
United Commercial Bank, Andhra Baold. 

Recovery perfoLrrance of 
Regional Rural Banks 

4. The position of overdues of RRBs 1s as under: 

Year ended Demand 

June 1983 367 

June 1984 485 

Recoveries 

191 

243 

(~. in crores) 

Percentage of recoveries 
to demand 

52.0 

50.1 

... 5/-
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Recovery performance of 
Co-operative Credit Institutions 

5. Recovery position of Co-operative Credit 

Institutions is given below: 

Loans overdue at 
the eoo of 

(&:'. in crores) 

Percenta~e of overdues 
derrend for the year 

to 

1981-82 1982-83 
(U (2) 

1983-84 
(3) 

1981-82 1962-83 
(4) (5) 

1983-84 
(6) 

163.74 190.23 162.57 4.0 7.0 7.6 

Co-op. 1064.53 1299.29 1417.86 4J.0 41.0 40.6 

1198.33 1320.86 1574.65 40.0 40.0 (i~ot 
available) 

221.83 264.38 289.52 38.6 41.4 
(ten1:.ative) 

At the end of June 1984 there was no state where 

the percentage of overdues to demand in the central 

co-operative banks taken together had exceeded 

60 per cent. But individually there were 55 ccbs 

where overdues exceeded 60 per cent. Further, in the 

case of the state co-operative banks which functioned 

as central co-operative banks the percentage of overdues 

to demand exceeded 60 per cent at the end of June 1984 

in Tripura l89 per cent), 1'1~ghalaya (87. 4 per cent), 

Assam (87.3 per cent), Arundchal Pradesh (78.9 per cent), 

Goa, Daman & Diu (76.1 per cent), Nagaland (70.9 per cent) 

and Anaaman ~ Nicobar (62.3 per cent). Again in 7 States 

••• 6/-
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the percentage of overdues to demand at the central 

banks' level was between 60 and 40. These were 

Bihar (56 per cent), West Bengal (57.4 per cent), 

Karnataka (50.71 per cent), Uttar rradesh (50.5 per cent), 

~~harashtra (47.6 per cent), Rajasthan (44.5 per cent) 

and Tamil Nadu (42.5 per cent). At the level of 

primary agricultural credit societies overdues were 

consiaerably high in 4 States at the end of 1962-3, 

lData for subsequent years are yet to become availablei 

and these were Bihar (74.6), Orissa (65.5), Meghalaya (9l.2) 

and Delhi (96.5). In the case of land development 

banks the overdues were more than 50 per cent of 

demand in Assam (63. per cent), Bihar (58 per cent), 

Delhi (53.77 per cent), Goa, Daman & Diu ·(72.47 per cent), 

Pondicherry (52.07 per cent)and Tripura (79.69 per cent). 

6. The more important reasons for poor recovery 

of agricultural advances irrespective of the 

lending institutions being commercial banks or co

operative banks or regional rural banks may be 

broadly summarised as a defective assessment made 

with regard to yield, input cost and quantity and 

value of output while sanctioning loan proposals; 

misutilisation of loan amounts and diversion of 

income generated out of investments to purposes 

other than repayment of loan; lack of integrated 

a~proach in lenuing; credit is only one of the 

••• 7/-
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inputs and to be effective, it has to be supported 

by arrangements for supply of other inputs, 

technological support and extension services; 

unsatisfactory marketing arrangements resulting in 

borrowers getting lower than the expected prices for 

their produce; lack of suitable/adequate staff for 

efficient supervision and recovery of agricultural 

loans at branch level; defaults in repayments in 

pursuance of politically and other misdirected propoganda; 

failure on the part of bankiny institutions to initiate 

timely recovery efforts that is after harvesting and 

marketing seasons of major crops; and effects of 

calamities such as drought, flood, fire etc. reducing 

the capacity of the borrower to repay fully loans 

raised. Various suggestions have been made to banks 

for improving their recovery performance. They have 

been advised by the Reserve Bank of India to ensure 

that scales of crop finance are fixed on the advice 

of technical corrmittees that may be constituted at 

the district level. As regards investment credit the 

banks have been advised to follow norms suggested by 

NABARD which have been based on studies of technical 

feasibility and economic viability of projects. 

The banks have been also told that finance for inputs 

like seeds and fertilisers should be made available 

at appropriate time, otherwi~e it cannot be used and 

funds will get aivertea. Similarly, capital investment 

in a~riculture has to be made ~hen the assets are 

••• 8/-
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available and Can be put to use immediately. 

7. Agricultural credit has been considered to be 

supervised credit where not only the end use has 

to be watched but the borrower has to be guided and 

assisted in maximisation of output by adoption of 

improved techniques of production. With this end in 

view the Reserve Bank has advised banks to appoint 

Agricultural Field ufficers at the rate of one per 

rural branch. But this advice has not been followed 

as a number of branches do not have these officers 

nor are their services available for even a group of 

branches. In many Cases officers are not agricultural 

graduates and cannot do justice to their jobs. 

The scheme of integrated rural credit which was 

particularly introauced for co-operatives and which 

aims at linking credit with marketing and processing 

has not been effectively implemented except for 

sugarcane, cotton and milk. Though storage facilities 

have been created, there are no facilities for driage. 

Market intervention by co-operative marketing federations 

has not been very effective due to their organisational 

and financial weaknesses. The NABARD has organised 

Vikas Volunteer Vahinis to propagate use of credit for 

development and timely repayment of loans. However. 

political climate and influential opinion continues 

to nullify such efforts. The result is that the 

position of recoveries continues to be disturbing • 

.• • 9/-
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8. Apart from advising the banks on measures for 

i~roving recov~ry, the RBI in the past when it was 

providing refinance to co-operative banks and now 

NA~RD has been regulating support to agricultural lending 

prograrr®es of co-operative banks by linking refinance to 

recovery performance. As stated in the earlier note 

central co-operative banks with overdues exceeding 

60 per cent of demand for the year are not eligible 

for refinance from NA~RD. This discipline is, 

howeve~not applicable to primary agricultural credit 

societies as that would affect their non-defaulting 

members. Moreover in the areas of ineligible central 

co-operative banks, the needs of societies for non

defaulting rr~mbers are expected to be taken care of 

by state co-operative banks which are sanctioned 

correspondingly higher limits on behalf of eligible 

central co-operative banks. 

9. The lendin~ programmes of land development bankS 

a large portion of which is refinanced by NABARD by floating 

special debentures and for which ~~~ also arranges 

support by financial institutions like LIe, commercial 

banks, etc. to long-term depentures are regulated on the 

basis of recovery performance at the level of primary 

land development banks or their branches or branches 

of central land development banks depenoing on the 

structural pattern in the State. 

• •• 10/-
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10. As regards commercial banks and regional rural 

banks NABARD has issued with the approval of Government 

of India and in consultation with CA~vB instructions 

regarding their eligibility criteria for availing of 

refinance facilities. These are linked with recovery 

performance, of their participating branches in the 

lending programme. The NABARD also scrutinises 

overdues position of agricultural aovances of branches 

of commercial banks participating in scheme proposals 

sent to it and in case overdues exceed 50 per cent of 

demand under term luans, NABA~ insists for an action 

plan for improvement of recoveries to its satisfaction 

before it sanctions refinance in respect of programmes 

proposed for implementation by such branches. 

11. With a view to expediting recovery of 

agricultural '.dues Talwar Committee had recommended 

enactment of suitable legislation by the State 

Governments. Although more than a decade has passed 

since the suggestion was made Andhra Pradesh, Kerala. 

Tamil Nadu, Nagalaoo. Jammu and Kashmir and SikkiDl 

~s.~~ have not so far 

enacted the legislation. The State Governments 

have also not created aaequate machinery to dispose of 

suit-filed and decretal cases preferred by banks. 

Some of the State Governments have been suggesting to 

the bankers to contribute to the cost of recovery staff 

a slllall percentage of overdue loans recovered without 

debiting this cost to the borrowers' acccunts • 

••• 11/-
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However, the banks have indicated, through Indian Banks 

Association, to .. which a re£e.rence was made by the 

RBI, their.\.lnwillingn~ss·toaccept the suggestion. 

12. The Union Finance t'unister had written to the 

Chief Ministers of all States in October 1~64 

indicating that the banks would be able to sustain 

a bit; lending prograllTne for rural developnent only if 

effective steps are taken by the State Governments for 

improving the recovery position in the bankiny systeln. 

'l'he Finance l"iinister also emphasized the need for 

special recovery drive to be launched by the State 

Governments, particularly in the context of favourable 

weather conditions so that overdues are brought down 

to a reasonable level and facilitatin9 formulation of 

larger size prograrrH~ for bank credit in the 

agriculture/rural developnlent sectors. He had also 

mentioned that it would be inadvisable for any 

commercial bank to lock up its funds in ~tates ~hich 

are unwilling to help in the recovery process. The 

RBI has brought the observations of the Finance l-'iinister 

to the notice of all banks. The banks have been 

further advised that where overdues exceed 50 per cent 

of derrand and agricultural advances are sizeable, 

they shoulc create separate 'Recovery Cells' for 

clusters of branches for continuous and effective 

superv ision and recove~. 

• •• 12/-
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13. With a view to providin9 financial support to 

farmers in the event of crop failure as a result of 

natural calamities like drought, floods, hai~stormsl 

etc. assistance is extended by NABARD to the co-operative 

banks for the conversion of short-term agricultural loans 

into medium-term loans and extension of the repayment 

period by one year in the case of long term loans. 

Similar facilities are proviaed by commercial banks 

from tneir own resources in te~IS of guidelines issued 

to them by the RBI cn 2 August 1984. Further, a 

comprebensive scheme of crop insurance has been 

for~~lated by the Governnent of India in consultation 

with GIC and RBI. The latcer has advised all Indian 

schedulec conmercial banks and co-operative banks to 

successfully implerrent the scheme from Kharif 1985 

season and accordingly the scheme has come into force 

since 19larif 1985 season. Rice, wheat, Il'.illets, 

oilseeds and pulses are the crops covered under the 

schemes. ~he sche~e is compulsory for all far~ers 

availing themselves of loans for the above crops in 

the notified areas from co-operative bankS. COlrinercial. 

bankS and regional rural banks. The sum insured is 

equal to 150 per cent of tile amount of crop loan and 

pre n,lum 1s payable at 2 per cent of the sum insured 

for rice, ~heat and millets and 1 per cent for oilseeds 

and pulses. The insurance premiuPl is pa~fable by 

Small and banks by debiting the same to lean account. 

marginal farmers are eligible for subsidy upto 

. t which is to be borne 50 per cent of prem~um amcun 

••• 13/-
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equally by the Government of India and the State 

Government. If the actual averaye yield per hectare 

of the insured crop for the defined area (on the basis 

of crop cutting experiments in the insured season) 

falls short of 80"'A. of the specified threshold yield, 

because of natural calamities each of the insured 

fanners growing that crop in the defined area will be 

eligible for indemnity as per the formula decided. 

G.laims will be met by the GeneL"al Insurance Corporation 

of India and the State Governments in the proportion 

of 2:1. For this purpose GIC 1s required to set up a 

Central Crop Insurance Fund and the Sta~e Governments 

have to set up State Crop Insurance Fund. 

14. It may be worthwhile to refer here to the 

extensive study on 'overdues of co-cperative credit 

institutions' conducted by a study team appointed by 

RBI under the Chairmanship of late Dr. C.D. Datey, 

then Executive Director in Decep-her 1972. After 

analysing the available data, the Committee came to 

the conclusion that the problem of overdues in 

agricultural loans should be traced to the ultiDate 

borrowers and tackled priniClrily at that level. 

The team observed that lack of will and discipline 

among cultivators to repay was tIle principal factor 

responsible for the prevalence of overdues in the 

cc-cperatives. The team felt that defaults were 

by and large wilful. Keeping in view the fact 

••• 14/-



- 14 -

that co-operatives were organisation of their members 

who elected their managing committees the Datey 

COlt1nittee had made following recommendations; 

The pri~ary responsibility for the recovery 
of loans is that of the non-official 
managements of the co-operatives, who 
should be aided in this task by the executive 
and supervisory staff of the institutions 
concerned. Recourse to coercive action 
for recovery should be really only as a 
last resort and that too in extreme cases of 
recalcitrance. The co-operative principles 
of mutual knowledge and supervision when 
effectively practised especially by those 
in charge of management of the institutions 
should to a large extent solve the problem 
of recovery. 

The managing committee of a primary credit 
SOCiety or the board of directors of a 
central bank should have'the right to stay 
in office only if they collectively wield 
influence over and enjoy the confidence of 
the majority of members. A suitable 
provisicn should, therefore, be incorporated 
in the Co-operative Societies Acts of all 
the states and union territories in terms of 
which the entire board of directors or 
mana91n9 committee should stand automatically 
disqualified if the amount of default and/or 
the number of defaulters exceeded 60 per cent 
of the total demand and/or the total number of 
indebted societies in the case of central 
banks and 70 per cent of the total demand 
and/or total number of indebted members in 
the case of pr iJr,ary credit societies, for a 
continuous period of 2 years. 

The Study Team wa~ however, definite about the 

role of Government administration also when it observed 

as under ; 

A consequential provision should also be 
made for appointing a special officer by 
the Registrar of Co-operative Societies, . 
who should be charged with the responsibil~ty 
for managing the affairs of such centr~l 
bank/SOCiety as long as is necessary, out 
not exceeding two years. The officer 

••• 15/-
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appointed in the central co-operative bank 
should be vested with sumrrary powers for 
directly proceedin~ against individual 
defaulters at the primar~ level for the 
recovery of overdues. 

If the position of overdues of the 
institution whose management is entrust~ 
to the special officer does not improve 
even after his tenure of two years, the 
management of the institu~ion should not be 
restored to the elected representatives but 
alter,~tive institutional arrangements for 
the disbursement of agricultural credit 
in the area should be thought of. For 
initiating necessary action in this behalf 
the tenure of office of the special officer 
may be extended by one year. In the case 
of a primary credit society, such an 
arrangement may be the liquidation of the 
society ane extension of the area of an 
adjoining viable society so as to enable 
the latter to meet the credit needs of 
non-defaulters and new members frum the 
areas or the central bank may by-pass the 
society and undertake to finance the 
cultivators directly through its branch, 
if necessary, new 1y opened for the purpose. 
In the case of a central bank, it may be 
amalgamated with the state co-operative 
bank and the latter may take up financing of 
primary credit societies in the district 
thruugh branches or alternatively good 
societies in the area may be ceded for 
financing tc comnercial banks operating 
in the district. 

These reconm~ncations were not fully i~~~mented. 

15. The Comrllittee is requested to consider various 

issues raised and offer its expert ~idance in the matter. 
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Annexure I 

State-wise recovery position of 
direct agricultural advances of 
Public sector sanks 

Name of State/Union 
T~rrltory 

Percentage of recovery to ~em§O~ 
June 1982 June 1983 June 1984 

I. NORTH£RN R£GION 

Haryana 

Himachal pradesh 

Jammu &. Kashmir 

Punjab 

Rdj as than 

Chandigarh 

Delhl 

II. l'<O;~D! £ASTERN REGION 

P.ssc..:;'l 

Hanipur 

Meghalaya 

Nagaland 

Tripura 

Ar~~achal Pradesh 

I·:izor.J.ITI 

Orissa 

West Bengal 

Andax~~ & Nicobar Islands 

IV. CENT~AL R~GIO~ 

Madhya pradesh 

Uttar Pradesh 

V. WESTERN REGION 

Guj arat 

Maharashtra 

Goa, Daman & Diu 

Dadra & Nagar Havel! 

VI. SOL~~ERN REGION 

Andhra prqdesh 

Karnataka 

Kerala 

Tamil Nadu 

Lakshadweep 

Pondicherry 

62.2 

55.9 

41.9 

43.9 

73.1 

46.4 

59.7 

46.1 

32.9 

26.9 

24.4 

26.0 

4 J. 8 

49.2 

3';.4 

54.1 

35.1 

39.5 

40.6 

27,3 

41.9 

48.6 

42.7 

51.5 

47.5 

53.4 

44.2 

39.2 

66.7 

55.2 

54.0 

51.1 

65.9 

57.2 

70.4 

59.0 

52.2 

63.7 

59.9 

48.0 

40.9 

74.1 

43.0 

43.5 

44.2 

34.1 

2:'1.0 

23.9 

33.0 

46.9 

45.3 

31.3 

62.2 

62.2 

35.0 

33.9 

3-3.8 

23.3 

~5.9 

50.9 

53.9 

46.3 

5~.6 

42.3 

40.2 

63.0 

55.9 

55.3 

51.4 

06.0 

56.9 

84.7 

65.2 

53.2 -_.-

55.5 

57.3 

50.7 

36.3 

61.3 

47.3 

H.a 
46.8 

32.5 

19.9 

46.0 

66.7 

33.5 

4:.1 

33.6 

73.7 

35.1 

36.4 

33.3 

23.2 

50.4 

42.1 

53.9 

46.0 

52.8 

41.9 

39.4 

60.2 

56.0 

55.SI 

4d.4 

6S.1 

5S.3 

75.5 

63.6 

51.6 



~t\nexure II 

Bank - wise position of Public Sector 
Banks in direct agricultural ~dvances 

Narae of Bank 

A. STATE BANK GROUP 

1. State Bank of India 

2. State Bank of Bikaner " Ja1pur 

3. State Bank of Hyderabad 

4. State Bank of Indore 

5. State Bank of Mysore 

6. State Bank of .Patiala 

7. State Bank of Saurashtra 

8. State Bank of Travancore 

B. NATIONALIS:;D 8AN"S 

1. Allahabad Sank 

2. Andhra Bank 

~. Bank of Baroda 

4. Bank ot India 

5. Bar.k of Naharashtra 

6. Canara Bank 

7. Central Bank of India 

8. Corporation Bank 

9. Dena Bank 

10. Indian Bank 

11. Indian Overseas Bank 

12. New Bank of India 

13. Oriental B~~~ of Cor.mcrce 

14. Punjab National Bank 

15. Punj ab "Sind Bank 

16. Syndicate Bank 

17. Union Bank of India 

18. United Bank of India 

19. United Commercial Bank 

20. Vljaya Bank 

c. ALL PUBLIC Sr::crOR BA.'.Jt(5 

Percentage of recovery to dem,nd 
June June June June 
1992 1993 1984 1985 

54.7 

54.5 

46.4 

41.8 

43.2 

46.6 

72.4 

62.0 

66.7 

50.8 

39.5 

59.7 

48.5 

49.5 

39.7 

59,6 

40.5 

60.5 

46.4 

44.8 

62.1 

63.4 

67.9 

40.1 

77.7 

64.8 

57.3 

28.2 

45.8 

55.7 

52.2 

54.3 

54.5 

52.1 

59.5 

43.6 

47.4 

56.3 

54.4 

52.8 

39.9 

59.6 

51.4 

52.0 

41.5 

52.9 

50.3 

50.5 

46.9 

47.0 

66.4 

50.2 

59.9 

52.6 

73.1 

63.0 

57.3 

27.7 

41.5 

41.8 

53.2 

52.0 

53.0 

45.8 

39.6 

45.1 

40.5 

55.9 

53.3 

65.7 

51.4 

36.1 

59.9 

~9.8 

49.2 

40.8 

59.4 

39.8 

50.7 

44.4 

44.1 

65.8 

48.1 

51.6 

53.3 

57.5 

62.2 

57.7 

23.7 

43.9 

42.6 

55.3 

45.1 

37.3 

40.0 

43.1 

65.6 

48.3 

56.1 

39.7 

50.0 

51.5 

45.0 

63.0 

43.1 

54.6 

46.3 

66.7 

51.2 

73.9 

58.4 

68.1 

51.5 

29.0 

43.4 



High Level Standing Commi ttee on Rural Credi t 

24 January 1986 

Agenda Item 5 

Focus on North-Eastern Region in 
respect of agricultural growth -
Seventh Five Year Plan - Action 

needed 

Introductory 

1. The North-Eastern Region consisting of five States 

of Assam, Meghalaya, Tripura, Manipur and NagaI and , and two 

Union Territories of Arunachal Pradesh and Mizoram is the 

largest under-developed region of the country from the point 

of agriculture despite the fact that 77 per cent of its 

population is dependent on agriculture as a means of livelihood. 

A major cause for this position is that out of total area of 

the region of 2.2 lakh sq.kms, ne~ sown area is only 0.J6 lakh 

sq. kms. and an area of 1.07 lakh sq. kms. is under forest. 

About J4 lakh hectares were under food crops during 1981-82 

and total ~ood~rain production was around J4.90 l~kn tonnes. 

Annexure I to this note shows details of foodgrain production 

in different States in the region ~rom 1979-80 to 198J-84, 
(1981-82) 

share of such crops to national productionLand revenue earnings 

through agriculture in 198J-84. It will be observed that 

percentage of food grains production in this region to All-

India production is about J.7.~x«.us¥ Assam accounts for 

the largest share of 1.8 per cent followed by Tripura(O.J~), 
and 

Manipur (0.2i), ~ Meghalaya (O.l~)LNagaland (0.06%). Revenue 

earnings through agriculture in 198J-4 in the North Eastern 

region accounted for around 4.J per cent of All-India agricultural 

revenue and domestic product of the region (1979-80) accounted 
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for 2.95 per cent of country's net national product. 

2. Three principal plantation crops in the North-Eastern 

region are tea, coffee and rubber - former two in hill areas 

and last one in plains. Area under tea plantations was 195 

thousand hectares in Assam and 58 thousand hectares in Tripura. 

The plantation of coffee and rubber has been taken on in about 

2000 hectares and 4200 hectares respectively. A scheme for 

development of Coffee (4080 ha.) and rubber (4100hao) involving 

financial assistance of ~.10 crores by banks and refinance 

from NABARD to the extent of ~.6 crares was sanctioned by the 

latter to the Assam Plantation Crops Development Corporation 

but due to internal problems, the Corporation had not been 

able to implement the scheme, NABARD had also released refinance 

to the extent of ~.J86.06 lakhs for financing production of 

plantation crops in 1984-85 against Rs .. J74.06 lakhs in the 

previous year, showing an increase of about J~. The Sixth 

Plan targe1i,was J.68 lakh hectares and achievements were 

4.09 lakh hectares; NABARD had re:financed minor irric;<=- tiOIl 

schemes for ~.J70.95 lakhs in 1984. 

Other economic activities in the region comprise 

horticulture, animal husbandry, handloom-weaving, sericulture 

and handicra:fts and to a small extent small-scale industrial 

activities. Fruit production is fairly widespread in the 

region and covers 71,000 hectares. Animal husbandry mainly 

consists of re~ring of pigs, cattle, sheep and goat and mainteuanc~ 

~f poultry which provide alternative employment. In the traditior 

non-farm sectors, handloom-weaving and sericu 1 ture plaYpredominan 

part. The region with its vast forests has sal, teak ond 
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bamboos with high economic value. The reGion is "lso rich 

in mineral resources consisting mainly of crude oil and natural 

gas. Industrial development in the region is very low. 

Difficult communication is a major obstacle in the regionts 

internal contacts and those with the rest of the nation. 

The known deficiencies in regard to institutional credit 

support to agriculture and allied activities in the region 

are (a) inadequate knowledge on the part of beneficiaries about 

improved agricultural practices and credit support available 
and 

from banksL(b) absence of adequate marketing facilities and 

weak co-operative credit structure. 

Agricultural growth in 7th Plan 

3. In the 7th Pla~ special emphasis has been laid 6n 

increasing productivity of rice in EasterJl States including 

Assam and on development of dry land agriculture. The plan 

also lays considerable stress on enhancing the productivity 

and income of small and marginal farmers. The State-wise 

and cropwise break-up of production targets in the Norrh-~astern 

region of the major crops under the Seventh Plan is furnished 

in Annexure II. Total foodgrains production for the region 

in the Seventh Plan has been targetted at 5.34 million tonnes 

as against production level at 3.7 million tonnes during 198J-84. 

Target for sugarcane has been fixed at 2.50 million tonnes 

and for jut~ at 1.45 million boles (180 kgs. each). It will 

be observed that a very large share of these targets is given 

to Assam with other States hovin~ small share mostly in food 

grains. The special Rice Production Programme propo~ed to be 

launched in Assam viII cover 20 per cent of total number of 
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blocks and emphasis will be on removing bask infrastructural 

constraints, both physical and institutional, through the 

development o~ irrigation, improvement in land tenure and 

development o~ credit and marketing inputs o For the purpose 

o~ achieving increase in agricu 1 tural produ c tio11, the develo pment 

of allied programmes such as soil and water conservation, crop 

husbandry, supply of inputs, marketing, storage and warehousing 

facilities, ~tc. are equally important. With its hilly terrain 

and adverse climatic conditions, the problem of soil and water 

conservation is very acute ill the North Eastern Hegion. The 

Seventh Plan target ~or minor irrigation in the region is 

7.46 lakh hectares and ~or major irrigation 3054 lakh hectares. 

For supplementing the e~forts o~ the States, the centrally 

s ponso red s cherne s of Integra ted Water J.fanageme nt in the cat chmf"n ts 

o~ 8 ~lood-prone rivers in the Indo-Gangetic basin will be 

intensified. An allocation o~ ~.77.l0 crores has been made 

under this head in the Seventh Plan for the North Eastern Regiono 

New varieties of rice and appropriate cropping systems will 

be introduced to suit agro-climatic conditions. The manage men t 

of conununi ty lands in some of the Stat es like Nagaland and 

Meghalaya and Mizoram comes in the way of development of land 

resources in the ~egiono In North-Eastern Region farmers 

generally do not develop their own seeds because of agro-climatic 

condition. The replacement rate for certified seeds will be 

about IO~ in Seventh Plan. The North-Eastern States have 

low utilisation of fertilisers and efforts are afoot to improve 

in~rastructure and initiate a package of measures to increase 

consumption of fertilisers upto 1.71 lakh tonnes by the end 

of the Seventh Plan. For building additional storage capacity 
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of 10 million tonnes a sum of As. J. 65 crores has been provided 

for. For strengthenine the market ing system, a sum of Rs.lO.J5 crores 

has been allocated. The North-Eastern Council which covers 

all States and Union Territories in the reeion functions under 

the Chairmanship of' Governor of' Assam and Meghalaya and provides 

a forum for joint consultation with regard to inter-state 

transport and communication, power and flood control projects 

and other projects af'f'ecting/benef'itting more than one State/ 

Union Territory. The Council has agreed to a suggestion 

made by the National Dank for Agriculture and Rural Development 

that development prograulilles such as watershed development 

relating to agriculture and allied activities should be linked 

with institutional finance to ensure a continuing support for 

creating permanent benefits to the concerned beneficiaries. 

4. The institutional credit structure in the region includes 
1 

23 commercial banks with their alTa branches, 7 State andLcentra1 

cooperative banks supported by Jl16 primary agricultural credit 

societies, 2 central land development banks and 11 regional 

rural banks with 4JO branches as on 31 March 1985. 

5. Unlike in other states there are only state cooperative 

banks in 7 states and union territories in the region except 

~ssam where there is one central cooperative bank. In this 

State there were central cooperative banks but all of' them 

except one in Sibsagar district wer~ due to their very weak 

position,merged with the state 

op~rates through its brsuches. 

cooperative bank which now 
each 

A statement6showing the 

financial position of state cooperative banks and primary 
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agricultural credit societies is given as Annexures',IV I:w. V 

to this no te. It will be seen that the number or pacs in 

the region as on JO.6.1984 stood at J,716 and their aggregate 

membership was 26.89 lakhs giving an average membership o~ 

72J per pac. The borrowing membership was 4.69 lakhs which 

formed 17.4 per cent of rural families in this region. Statewise" 

the' percentage or borrowing 

rural families was highest in 

membership of pacs to total 
at 

Manipu~i4.l and lowest in Tripura 

at 3.5. The resources o~ pacs comprised paid-up capital and 

reserves at ~.13.89 crores, deposits at ~.1.32 crores and 

borrowings at ~.16.67 crores. Short-term loans and advances 

sanctioned during the year 1983-84 amounted to Rs. 3. 36 crores 

and mediUm term loans at ~.1.69 crores. Overdue loans amounted 

to ~.15.02 crores (1983-84) and thus 83.1 percentage of loans 

outstanding were overdue. ~bile the percentage of overdues 

to demand at the level of state cooperative banks had come 

down substantially in Assam from 81.8 in 1982-83 to 45.4 in 

1983-84, it went up in other States of the region to 85 to 90 

per cent. A statement showing the position o~ overdues over 

the last 3 years is given as Annexure VI to this note. It 

will be seen that even in Assam the percentage was quite high 

in pacs at 91.J in 1983-84. Overdues or land development 

banks in Assam and Tripura formed 6J.J~ and 85~ or respective 

demand in 198J-8~ as against all-India position o~ 44%. 

Regional Rur~l Banks 

6. As at the end of March 1985, there were 11 RRBs in the 

North-Eastern Region having a network of 430 branches in 39 districts. 

Their deposits as on the above date aggregated ~.41.60 crores 
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and advances stood at ~.J6.08 crores of which agricultural 

advances amounted to ~.14.J2 crores while non-agricultural 

advances stood at ~.2l.76 crores. Unlike ~ states in 

other regions, where credit-deposit ratio is more than 101 per cent, 

in North Eastern region the credit-deposit ratio of RRBs was 

around 87% indicating that there is no absorption capacity. 
and 

Excepting the regional rural ban~ at TripuraL ~~ at 

Arunachal Pradesh, all the remaining 9 RRBs incurred losses 

as at the end of December 1984. 

70 As at the end of March 1985, there were 1274 branches 

of commercial banks (including RRBs) in the North Eastern 

region as under: 

state/Union Territories No. of branches 

Assam 840 

Manipur 57 

Meghalaya 122 

Nagaland 64 

Tripura 104 

Arunachal Pradesh 46 

Mizoram 41 

1274 

Another 498 authorisations for opening branches were 

pending with banks on Jl August 1985. Deposits of' scheduled 

commercial banks in the region increased from ~.802 crores 

as at the end of December 1982 to ~.1178 crores as at the end 

of December 1984, showing an increase of' 46.9~ during the period 

as compared to all-India growth rate of' J7.8% during the same periot 

The growth rate of' advances during the correspondinG period at 
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67.8~ was higher than the national average of 38.8~ (from 

~.329 crores to h.552 crores). Despite the growth in advances 

the credit-deposit ratio in the region at q6.9% was lower than 

the all-India average of 68.8~. Advances to priority sector 

by public sector banks in the region amounted to Rs. 268.59 cro res 

at the end of December 1984 and formed 48.6% of bank credit at 

Rs.552.1J crores in the region as against the national norm 

The public sector banks' direct agricultural advances 

amounted to Rs.48.16 crores at the end of December 1984 and 

formed 8.7% of total bank credit in the region. 

The state-wise data reluting to direct agricultural 

advances in North-Eastern states/Union Territories as at the 

end of December 1984 is as unders 

(In lakhs of rupees) 

2tate/Union Territories Amount 

Assam 3052 .8J 

Munipur 15).62 

Megbalaya 476.50 

Nagaland 407.74 

Tripura 641.13 

Arunachal Pradesh 45.23 

~8.~0 
Total 4815.55 

Mizoram 

All-India 5970)5.75 
========= 

The percentage of recovery to demand in respect of direct 

agricultural advances of public sector banks in the North-l,o;astern 

region as at the end of June 1984 was 38.5 as n~ainst all-India 
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average of 51.6. Advances to weaker sections by the public 

sector banks in the region at the end of December 1984 stood 

at Rs.59.J6 crores, forming 22.1% of the total priority sector 

credit at ~.268.59 cror~s; the relative percentage was less 

than the national target of 25%. Credit support to scheduled 

castes/scheduled tribes for the corresponding period amounted 

to ~.4J.5l crores, forming l6.2~ of the total priority sector 

advances. 

8. The progress in implementation of the Integrated Rural 

Development Programme in the region,during Sixth Plan period 

is shown in Annexure III. Since IRDP in North Eastern region 

was largely subsidy oriented particularly in Meghalaya, 

Arunachal Pradesh and ~1izoram, IMX meeting was convened by the 

Secretary, Ministry of Rural Development at Shillong on 12 February 

1985 to consider the difficulties in linking IRDP totally 

with institutional credit. A decision was taken that the 

programme would be linked to institutional credit :from 1985-86. 

Problems discussed at the meeting pertained to, inadequate 

number o:f branches of banks operating in the area, large area 

o:f operation per branch, security, training etc. The Reserve 

Bank has advised commercial banks to complete the branch 

expansion as already approved in order to ensure average of 

all block ~head quarters as also other .p~aces and that if 

loans are sanctioned on a cluster baais, and adequate supervision 

can be arrange~ coverage of areas/villages beyond stipulated 

distance of 16 kms. radius from branch headquarters but within 

a reasonable limit should be considered. 
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9. The Lead Bank Scheme is in operation in the region 

and 57 districts in the region (including Sikkim) have been 

allocated to State Bank of' India (31 districts), United Bank 

of' India (18) and United Commercial Bank (8). Achievements 

in agricultural sector f_** under Annual Action Plan 1984 are 

shown below: 

(as. in lakhs) 

State/Union Terri torie s A e; r i c u 1 t u r e 
Target Achievement Percent~. 

Assam 1747.64 229901~4 131.6 

loieghalaya 296.87 189.76 63.9 

Tripura 752.30 )76.62 50 .. 1 

Manipur 106.00 576.00 543.4 

Naga1and 115050 41.73 3601 

Arunachal Pradesh(ur ) 43.69 19.77 43.3 

AAP 1985 was launched in all 52 districts of' the region (excepting 

1 district in Assam and 4 districts in Sikkim). Re serve Bank 

of' Iudia has recently issued guidelines f'or AAP 1980. Perf'orm~nce 

data under AAP 1985 so f'ar received are incomplete. 

Concluding observations 

10. The North-Eastern region may be said to have by and 

large subsistence economy oriented largely towards domestic 

co nsumpt ion. The d evelo pOlent programme s in the region are 

therefore oriented towards changing agricultural pattern, 

in troducing improved agricultural practices and allied pro rrammes 

like animal husbandry, tapping potential f'or horticulture, 

plantation and f'orestry, promotion of' sericu1ture, commercialising 

cottage industries including handlooms etc. These call .for 
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in:frastructure and man power development and improvement in 

cOlllllluni cat ion :facili ties. Credit has certainly to be an 

important input :for the development progranunes but can grow 

only correspondingly. In the agricultural sector :for example 

arrangements have to be ensured :for supply o:f inputs like 
tlaChnical 

improved seeds, chemical :fertilisers and pesticidefiL!<-nowledge 

of utilisation, marketing support etc. The banking structure 

in the shape of' branches of' commercial banks, cooperative 

banks and the regional rural banks are already available to 

provide the necessary credit support and the Lead Hank Scheme 

with its structural set up of' district consultative committees 

is active in preparing credit plans and monitoring their t~ollow 

up. The weak link is the primary agricultural credit society 

and f'ull attention of' concerned State Governments will have 

to be given to their revitalisation. 



ANNEXUitE I 

h - Production of foodgrains in the Forth-EastErn Region 

(Figures in : 000 tonnes) 

00000000000000000000000(,00000:>000000 OaOoOo 00000000000000000000 0000 00 0000000000000000 000000 00 00 00 00 ~Oo 00 00000000('00000000 

5tote/YecJr R.ice ;·:heat Coarse Totoll Total _ Total foodC;rcin3 ~: share of 
Cereals Cereals Pulses State-wise hll-India state to 

All-India 

--OJ 

1. ~ 

1979-00 

1980-[1 

1981-(;2 

1982-83 

1983-84 

1984-85@ 

2. M/\NIPUR 

1979-80 

1980-81 

1981-E2 

1982-83 

1963-84 

_-1?). 

1880.8 

2522.8 

2235.6 

2583.3 

2540.0 

2418.5 

227.5 

273.0 

253.1 

219.5 

255.1 

~ Provisionll1. 

(3) 

92.3 

118.3 

115.6 

121.0 

121.0 

127.9 

_(<1) -lSi 

17.6 1990.7 

17 .5 265E.6 

15.7 2366.9 

16.2 2720.5 

14 .9 2675.9 

18.2 2564.6 

10.6 238.1 

17.8 290.8 

9.2 262.3 

9.0 228.5 

10.4 265.5 

(% of 7 to 8) 

16 ) (7) (c ) _ ~_- -----c~n 

41 .0 2031.7 109700.4 1.8 

47.1 2705.7 129588.5 2.1 

52.2 2"19.1 133294.8 1.8 

52.8 2773.8 129518.7 2.1 
50.7 2726.6 151542.9 1.8 

59.5 2624.1 146224.3 1.8 

2.4 240.5 109700.4 0.2 

1.1 291.9 129588.5 0.2 

1.6 263.9 133294.8 0.2 

1.6 230.1 129518.7 0.2 

1.6 267.1 151542.9 0.2 

•••• 2 • 
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~~f--l(Con~d.) 

- --- ------(2")----m- .. ----\<i}----- ---(5T--~---·-(6}---·----rry---------(tr- -------rgl-In. _______ . ____ --.. ---- ______________________ .. _ ._ ... ___________ . ___________________________ _ 

3 • !2f~I~\}·t: 

1 '.)79-80 

1~20-E1 

1'?81-e2 

19{!2-e3 

1ge3-E4 

'\l • 'l'l' j' PUkU-, 

1979-:-60 

1 'J£!O-E 1 

1 s-tll-e 2 

1982-83 

1983-€4 

5. ~·I':;·lJ·.~u -----_. 
1 '?79-[;0 

1980-81 

1981-82 

1ge2-e3 

1983-84 

Total foodgrilins 
prcx; uct ion ir. 
the region 
(1983-84) 
(million tonn(>s) 

121 .7 

132.6 

125.1 

123.0 

131.2 

3 OLe 

390.0 

350.0 

419.7 

399.7 

51.2 

91.4 

99.1 

1 OC. 4 

12£.0 

3.4 

4.1 

4.9 

4.6 

4.6 

9.0 

10.3 

8.1 

6.0 

6.0 

.. 

14.1 

16.7 

23.1 

24.0 

25.3 

.. 

11.5 

11.8 

12.4 

13 .0 

14 .6 

139.2 

153.4 

153.1 

151. 6 

161.1 

310.0 

400.3 

358.1 

425.7 

405.7 

62.7 

103.0 

111.5 

121.4 

142.6 

1.5 

1.5 

1.6 

2.0 

2.1 

2.0 

2.3 

1.9 

2.4 

2.5 

2.1 

2.3 

1.9 

1.2 

1.9 

140.7 

154.9 

154.7 

153.6 

163.2 

312.0 

402.6 

360.0 

428.1 

408.2 

64.6 

105.3 

113 .3 

122.6 

144.5 

3.71 

109700.4 

129588.5 

133294.6 

129516.7 

151542.9 

109700.4 

129588.5 

133294.EI 

12951£.7 

151542.9 

109700.4 

129588.5 

133294.6 

129516.7 

151542.9 

Data not available for the Union T~rritories in the KOrth Eastern Regicn. 

0.1 

0.1 

0.1 

0.1 

0.1 

0.3 

0.3 

0.3 

0.3 

0.3 

0.06 

0.06 

0.08 

0.09 

0.09 

• ••• 3 • 
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ANNEXURE I (Contd. ) 

B. Production-.2.f-1?El.!:~!rE.L~I?s in 1981-.e2 

(000 tonnes) 

st~tdUni2~E!1~2E.Y SUoarcane ------- Jute 

1 • I-.!Jsam 200.0 834.0 

2. !-latJipur 7.5 ... 
3. Hcghal?ya 0.9 40.0 

4 • t\agaland 13.7 0.5 

5. 'rrip.ua 7.1 30.5 

Toto] - Ilorth Eastern Region ill.!.? 905.0 

All-rndi~ 181 727.1 61 816.7 

C. ReI ati",€: sbf.EE~L~!.Q!_f:'S (t19E!:b E2stcrr._~(~91o~1_:!'~~b~roduction of pri!2cipal crops iE 1981:Ql 

StctrvUni0n 
'I'crr 1 tor y 

1. J..SSaIn 

2. l~an1pJr 

3. Megholaya 

4. r:agaland 

5. Tripura 

kice 

4.4 

0.5 

0.3 

0.2 

0.7 

All-India 100.0 

Jo.-liJr Bajra Maize Ragi 

0.2 

0.2 

0.2 

0.2 

100.0 

"Ihei'lt i30r ley Gram Total 
food-

(Per cent) 

Groundnut Total Cot tor. Jute 
Cil-

grair.~ _________ scccs 

0.3 

100.0 

1.6 

0.2 

0.1 

0.06 

0.3 

100.0 

1.2 

0.1 

100.0 

14 .2 

0.6 

0.5 

100.0 

Sugar
cane 

1.1 

0.1 

100.0 
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~~~~HE I(Contd.) 

D. Revenul' throuoh l.r.riculture in 19C3-e4 (!3uccet F.3tirr.atcs) --------------------------------------

State/Union 
Territ.ory 
~ 

1 • 1-.53am 

2. r-:anip..1r 

3. Megr.a)aya 

4. NClgi"lund 

5. 'l'r lr,ur~ 

f. Tot<:l (:;orth 
Ei>3tcrr. ;:':("9ion) 

7. Tottll (I,ll-India) 

0. % of (G) to (7 ) 

'fotal Land 
HevE;nue Revcnu£. 

47,158 297 

11,627 30 

12,315 12 

15,108 5 

13,245 17 

9'),~53 361 

23,28,993 20,598 

4.3 

(In Rs. lakhs) 

I\gricul tural 
!~~S!~ 

1,200 

6 

1,206 

3,931 

E. ~l.!~~.!:io!:!_~~;£ ... E~rt.h.:f~,g!:E.ED_E£Cl~~~_!:~~bU~~~~~D~LEconom:i~.!.212::§.Q 

1. StiAe DO'nE:stic Product 

2. Net ~~utional prod.uct 
at current prices 

3 • ~ of (1) to (2) 

(In Rs. crores) 

2,574 

87,253 

2.95 



ANN~XURt IX 
North E .. tern Region - Seventh Plan Targeta/Outbya 

under .aJor heads 

A.~_ Manipur "lIg"ahya Nags- Trijnn:a Arunachal 1'11%or_ Total 
~ Prad!!~h 

I. Taroet~ 

.) Croe Ii!r~Il!<Uonli 

F'oodgraine 4.00 0.50 0.20 0.17 0.47 + + 5.34 
(111111on tonnes) 

Jute & me~ta 1.20 0.10 0.15 + + 1.45 
(mlllien balea 
of 180 kge each) 

Sugarcane 2.50 2.50 
(million 
tonnes) 

011 Seeds 0.20 0.20 
(million 
tonnes) 

B) F'ertilizer 140 13 7 2 9 + + 171 
consumption 
(, )00 tonnes) 

c) Milk production 
(1000 tonnee) 710.00 90.00 B2.00 5.50 31.00 43.00 4.25 965.75 

d) Fish production 
(000 tonnas) 95. 12 6 2 15 1 4 135 

Ii) Eggs 477 63 52 24 42 35 13 706 
production 
(million) 

II. S tlver.th P len Outlaya 
undsr Agricultura &: 
Alli21 p~Cyramffle9 
(Rs. lakh9 

Research &: 2800 251 100 200 100 60 15 3526 
Education 

Crop husbandry 11675 1448 1600 2390 2205 2000 1400 22718 

Soil &: Water 1200 1060 1250 1000 700 1600 900 7710 
conservation 

Animel 1950 530 650 1200 1000 7GO BOO 6830 
huabandry 

Dai:-y 800 80 laO 100 200 100 45 1425 
devGlop:::ent 

Fishoriae lOaD 465 180 300 600 250 lOa 2a)l5 

Investment in 150 20 5 75 250 
Agri-rinance 
Institutions 
"arkllting 350 10 140 25 300 150 60 1035 

Storage '" 150 55 25 35 100 365 
Warehousing 
Co-oparatlon 3500 300 545 250 600 550 220 5965 

for.atry 7000 1441 2900 1800 1500 3000 1500 19141 

Total 30575 5660 7.s15 7300 73aO 8410 5040 71860 

+ not aeparat.ly availablll. 



ANNEXURE I II (IRDP L 

St.ete/UniC!n Physicol AchievBIII ent Achievement SubGidy SUbSidy % of Credit AVerage 
Territory target of physicol of phyoicol sanctionEld dhbursed utllls- (Rs. beneficiary 

(Ho. of terget (No. tm"got (% of (in croreo (in crorea alion of erurea) a881atance 
bonef1c1- of benafiei- achlov91\ent of rupeee) of rupeos) eubsidy (RI.) 
nica) aries to target) to tar got 

1 2 :5 t\ 5 6 7 8 9 

AaBen 402000 291950 72.6 46.90 41.23 87.9 59.95 3466 

1'1 en iput 78000 43267 55.5 9.10 4. ,3 45.4 0.21 1003 

l'IeghalaYI 79200 23845 30.1 7.44 2.62 35.2 N ..... 1099 

NIIQa1and 63000 47893 76.0 7.35 7.42 100.0 N.A. 1549 

'''I1torlft 60000 12493 20.8 7.50 4.10 54.7 0.0 7 3338 

Ar~aohal Pradeah 144000 43988 30.5 16.80 7.03 41.8 H.A. 1598 

Ttipurl 51000 47129 92.4 5.95 5.52 92.8 9.67 3223 

_.A. figures not available. 
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ArmEXtJnE IV 

Stota Co-OI~~I!t1VD Dankn - Data aD on :30 Juno 1984 

~AmOLl"lt 111 K5 .LOKmJI 

Sleh!Ur.1on /'II}" tLcJ_!!!.!ll! ____ Paic!~Q~Ji'J_ II fl1!lrV~!J _~.9..;:.its Borrowings Worl.:ing Loana and Lonne 
Torritory Sociotios Ind1vl- Tol<ll or wt,iet. Tolal Illdivi- Ott~or 8 Cap ita 1 advancas out-

dUAls Govt. dusls issued standing 
1903-6<'1 

2 3 4 5 6 7 B 9 10 11 12 13 

AssolI! 1,590 :3,407 1,63 1,21 10,27 56,34 43,54 12,BO 1,66 74, (,6 56,27 29,13 

l'Ionipur ',996 213 90 49 21 2,78 1,65 ',13 1,63 6,44 1,03 4,43 

l'Io~hBley8 399 36 1, 11 72 64 14,58 13,13 ',45 35 17,20 3,61 7, 11 

Nsoaland 378 191 56 30 82 6,21 6,21 16 B,06 6' 4, " 

Trlpura 693 '3 64 37 1,72 7,33 4,76 2,57 ',67 1',46 3,99 6,45 

Arunact.al 5' 1 41 34 ',02 1,60 5'- " DB 3,17 1,60 1,04 
Pudsoh 

I'Ilzorem 65 1 20 19 3 1,25 ',20 5 2 ',58 30 20 

T 0 l II 1 I 5',80 38,62 5,47 3, ('2 14,71 90,09 7',01 19,08 5,51 1,23,37 69,41 52,47 



Shlo!Union 
lorrito[y 

110. or 
Pf,CS 

McntH!r-

IIhip* 
_P...:.' ~ ~!~_LLJ'p 1 t;1 L 
Tolal Of w~lch 

Govt. 

ANNEXURE V 

Pr~mClry AgrIclJltural Credit Soc1uUse 

Data as on 30 Juno 1984_ 

nc~,!'- -
rVd'J 

DUjJo

oila 
A'III'O

Wl'l'l9 

!.JUL':.:l:lg 
C:iill':al 

flo. of 
bon-o-
wer3 * 

(Anownt in R~. lakho) 

Lr:J:.Jr;'/'\d"",";,~ 1 11'::.;r.1 Lr:J<ln:J O'_lt't-Jnrlln~ 
___ -'t-L'''''-:.J. _1_':X'~·:3_L__ 22.....2.tL2:Ui.::L..l.2l1 
ShCL-t ;'1,,-;1 l'.tn Short i1 .. J11uD 
T'lL'!'! T:1r::J T "rin Tn ... 

=--=C=====-==I~=====-=i==== ==-4 ===~==~~5 -:::~::==f£ :~=~==f:~-=::=~~C-:~==:===-~~~==:'--::~f(~~~~:: ::"lI=:::::~ ~::.: i:~::='::~~~~::~{f==:~l-i ______ _ 
AI!!""' 1,232 22,1il 6,91 3,99 2,1)4 70 11,95 26,90 3,02 2,31 1,2!l 6,63 2,~ 

l'Ianlpur 695 1, B 1 02 39 oS 7 40 5,31 1, Hi 31 3 2,7S 96 

"o~halaYil 180 12 58 31 36 15 35 3,23 44 2S 3 + 1,62 41 

N3<pl'ln1 <t 229 ,2 15 3 5 9 7 64 S 1 3 C. 9 + 

Trl;lIH. 373 '1. :J~J " ;' ~ ae 06 32 3,59 1,21 7 40 2S 3,Q1 75 

Arun.]chill 11 6 21 22 5 31 2,27 • 2 7 3 9 
PredlJ!lh 

1'1 iZor Q.'II 

- ------ --- --------------------.---- -------------.- ----- ------ -- --- ------- .. ---.. --------------------------------
Tot • :!.7 • • ,,) 2':.,~J Fl,47 5,82 3,42 1.32 1':1, r,1 1.:';,5£l 4,59 3,36 1,69 14, ')4 4,110 

• In 001, 

--
Dot.~ ralata to 19€11-92 

+ InclurlinC) lenJ tom lonna , L~as th~n 500 ~om~~rs 

L. LIBS thon ~ ~~.~OO 

fkg 

~ 
./ l~, 
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O"fOnt.jell pOllittnn 1'1 tne Co-operlltlwlI 5ectOT 0' 
t h_l!..~ ~r.. ttl-( l1li t UTl R liS! ion 

A. Stllte Co-oparat1ve 8an~. 

5hte! 
Union 
Terrltory 

l'Ianipur 

l'Ieghslaya 

Naglliand 

Trlpurll 

Arunachal 
Pradesh 

Mizor...,. 

Total k 

1981-82 
b..mand Over- % or 

2 

''',96 

2,69 

2,41 

1,33 

2,72 

32 

dun (3) 

• 

3 

to 
(2).J 

4 

lB,36 74.7 

1,84 68.4 

1,54 62.7 

1,81 n.7 

2,54 83.8 

8 15.5 

24,43 26,17 107.1 

5 

11,65 

4,17 

1,89 

l,:n 

3.05 

42 

22.51 

1932-63 

6 

" of (6) 
to 
(5)'~ 

7 

19.54 81.8 

3,88 76.3 

1.61 83.5 

1.81 73.7 

2,84 83.9 

5 11.9 

29,73 132.1 

8 

20, 43 

3.67 

2,15 

1, S1 

S. 54 

15 

10 

Ovn- % or 
du... (9) 

to 
(8 ) 

9 HI 

9,27 45.4 

3,32 90.5 

1,93 89.8 

',04 68.9 

4,74 85.5 

9 60.0 

1 10.0 

20,40 60.8 

B. Prl~Bry A9rlcultur~1 Credit Societies 

State! 
Union 
Tarritory 

I'Ianlpur 

I'Ieghal.y. 

Na:;)aland 

Tr~ur. 

Arunach.l 
Prad.sh 

I'Iizor_ 

Total I 

(Amount 1n ~ l~khe) 

~ __ ~1~~~8~8~2~-r___ 19a2-83 
Demand Over- % of' Deflland OVer- )( or % or 

19dJ-84 I 
Dellland OVar-

du.. (12) duea (15) dUIIB (18) 
to to to 
(11) (14) (17) 
15~------,.~\-------'5----~'6--------'~7~-----'~8----~1~9~-----11 

6,67 

2, sa 
4 18 

2 

1, a5 

13,30 

5,96 89.4 

2,04 79.1 

1, so 68.B 

£. 25.3+ 

1,75 94.5 

11,25 84.6 

7,37 

2,58 

1,62 

2 

2,67 

1~26 

7,0395.4 

2,04 79.1 

1,51 93.2 

£. 25.3+ 

2,35 B8.0 

12,93 90.7 

• Includea unrenewad cash cr.dlt. and overdr.rta. 

7,14 

3,7B 

2,33 

2 

3,77 

17,04 

a Ral.tea to te~ loans only - short term and •• diuq term 

and ekclud.s cash credIt, o""rdrart. and ekt"n:dona 

gr3l'ltltd ror repa)'lllent or loan. 

L Lila. than b 50,000/-

+ Baaed on data in 000. or rup ••• 

S Includas LA~PS & rss 

6,52 

3.59 

1,53 

1 

3,37 

15.02 

91.3 

95.0 

65.7 

50.0 

88.1 

Source , 1913 1-82 ~ 
1982-83 S 

I~po~tftnt items or d.l. on St ,t./CCS./SLoa./PACa -
19112-83 publiehed by NAB~O 

U183-84 I_portant it .. a or date on Stat.lcca./Sloa./PACa -
1983-84 publi.hed by NAOARO 
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ANNexUR[ vI (Contd •• ) 

c. OVerdues poeition or Csntral 
L.nd Oeveloplllent Banks 

(AMount in lb. lal<he) 

state/Union 1981-82 1982-83 
Territory o am lind Ovar- :t of a .. end OV8r- j or a_and 

dUllS (3) d .. ea (6) 
to to 
{2} (5) 

1 2 3 4 5 6 7 8 

Aea .. 86 59 68.5 .105 89 84.8 172 

Tripura 29 17 58 .15 47 35 74.5 40 

Tot a 1. 1,15 715 66.1 1,52 1,24 81.6 2.12 

~. 1981-82 l Important it __ of datil on Stllte/ccee/ 
1982-83 j SLoee/PACe - 1982-83 publiehad by NA8AP.O 

1983-84 - do - 1983-84 - do -

198J-84 

OVa£-
dues 

9 

1,09 

34 

j or 
(9) 
to 
(8) 

10 

6J.3 

85.0 
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